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Preface

According to the Constitution the Vice-President of India is also
the ex-officio Chairman of the Council of States (Rajya Sabha).
The Office of the Vice-President of India and the Chairman of
the Rajya Sabha has been held in high esteem, as it has been
occupied by men of eminence, wisdom and leaming.

Dr. S. i the first Chait of the Rajya Sabha
was a great phil and On his ing the
office of the President of India, Dr. Zakir Husain, an eminent
educationist became the Chairman of the Rajya Sabha. The
third Chairman of the Rajya Sabha Shri V.V. Giri, was a famous
labour leader. Dr. Gopal Swarup Pathak who succeeded Shri
V.V. Giri was a legal luminary. After Shri Pathak the august
office of the Chairman of the Rajya Sabha was occupied by
Shri B.D. Jatti, a distinguished social and political worker. Shri
M. Hidayatullah, the great jurist who was also the former Chief
Justice of India, was the sixth Chairman of the Rajya Sabha.
Shri R. Venkataraman, an able and experienced administrator,
who later became the President of India, was the seventh
Chairman of the Rajya Sabha. Dr. Shanker Dayal Sharma, who
at present adoms the office of the President of India is a
scholar of eminence. He was the eighth Chairman of the Rajya
Sabha. The present Chairman of the Rajya Sabha, Shri K.R.
Narayanan is a renowned scholar and an educationist of great
repute. All these Chairmen of the Rajya Sabha have lent charm
and dignity to the proceedings of the House by Sonducting the
debates in the House with judicious combination of firmness,
faimess and flexibility. They have ensured that thé Rajya Sabha
plays its role, as carved out for it in the Constitution of India,
with i and with a ination to secure public good.

This book contains the felicitations offered to the Chairmen of
the Rajya Sabha on their occupying the Chair of the Presiding
Officer in the House.
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The sp i in this i have been edited
and the portions of the speeches which are not directly linked
with the felicitations offered have been removed. Readers are,
therefore, advised to see the relevant debates of the Rajya
Sabha to get the authentic version of the speeches made in the
House and the interjections made by the members.

| thank the officers and staff of the Research Service of the
Rajya Sabha Secretariat who have coordinated the entire
endeavour of bringing out this publication. Printing Service of
the Secretariat also deserves to be thanked for seeing the
manuscript through the Press and bringing out the publication in
the final shape in a record time.

We hope that this publication would provide a glimpse of the
multi-dimensional role which the Chairman of Rajya Sabha has
to play as the Presiding Officer of the House. The eminent
Chairmen of Rajya Sabha have been instrumental in laying
down the firm foundations of the democratic traditions in the
country. It is largely due to their influence on the functioning of
the House that some healthy conventions have been -evolved
over the years which ensure today dignified debates in the
House.

New Delhi V. S. RAMA DEVI
January 1996 Secretary-General
Rajya Sabha
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Sarvepalli Radhakrishnan:
A profile

RADHAKRISHNAN, DR. SARVEPALLI: M.A,, D. Litt. (Hony.),
LLD, DC.L, Litt. D, D.L, FRS.L, F.BA, Hony. Fellow, All
Souls College (Oxford), Vidyachakravarti, Pour Le Merite
(Germany); s. of Shri S. Veerasamiah; b. September 5, 1888;
m. Shrimati S. Sivakamamma; 1 s. and 5 d.; King George V
Professor of Philosophy, Calcutta University, 1921—39; Vice-
Chancellor, () Andhra University, 1931—36 and (i) Banaras
Hindu University, 1939—48; Indian Ambassador Extraordinary
and Minister Plenipotentiary to U.S.S.R., 1949—52; President/
Chairman, (i) Indian Philosophical Congress, 1927 and 1950,
(i) Executive Board, UNESCO, 1948, (iii) University Education
Commission, Government of India, 1948-49, (iv) UNESCO
General Conference, 1952—54 and 1958 and (v) Buddha
Jayanti Committee, 1956; Author of, (i) Philosophy of
Rabindranath Tagore, (i) Reign of Religion in Contemporary
F phy, (iii) Indian phy 2 Vols., (iv) The Hindu View
of Life, (v) An Idealist View of Life, (vi) East and West in
Religion, (vi) Kalki or the Future of Civilisation, (viii) The
Religion We Need, (ix) Gautama the Buddha, (x) Eastern
Religions and Western Thought, (xi) India and China, (xii)
Religion and Society, (xii) Education, Politics and War, (xiv)
0+ gita, (xv) D d (xvi) “The Principal
Upanishads, (xvii)- East and West: Some Reflections, (xviii)
Recovery of Faith, (xix) A Source Book of Indian Philosophy,
1957, (xx) The Brahma Sutra, (xxi) Occasional ‘Speeches and
Writings and (xxi) Aricles on Indian ®hilosophy in
y i i of Bharat Ratna, 1954;
Vice-President of India and ex-officio Chairman, Rajya Sabha,
13.5.1952 to 12.5.1957 and 13.5.1957 to 12.5.1962; President
of India, 13.5.1962 to 12.5.1967; Died. Obit. on 25.4.1975.
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Felicitations offered to
Dr. Radhakrishnan on
16 May 1952

The Prime Minister and Minister for External Affairs, Shri
Jawaharlal Nehru: Sir, during the last two or three days we
have been engaged on various ceremonials in this House and
in the other House. Members have taken the pledges and oaths
of service. It is right that we should go through these
ceremonials; they have a definite meaning. And now we start,
in both these Houses, on our real work. Before we do so, with
your permission, Sir, | should like to say a few words, not of

ion to you on ing this high office, but rather of
congratulation to the House that we have the privilege of having
you here to guide the deliberations of this House as well as, if |
may say so, to help us in a multitude of ways in another high

capacity.

We are both old and new in this country and in these
Legislatures. We have. | suppose, some fund of old experience
and wisdom, if not in each individual, at least in the corporate
sense. we face new sil and new
and the world itself rapidly changes, and it is not an easy
matter to keep pace with those changing events either in our
own country or in the world. At such a moment one requires
many things. One requires some roots in our ancient wisdom
and experience of a race through thousands of years; one
requires at least as much a certain capacity to understand this

ging world, to its new to adapt
ourselves to them: in other words, to interpret the fundamentals
of wisdom in a new environment and for the new demands of
the situation. | doubt if one can easily think of any other
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individual who combines those two great qualities in himself
more than you do, Sir, because you bring to this great task an
inimate knowledge of the wisdom of our race, or the

i of our Il it what you will. You
bring also an intimate knowledge of the modern world and its
movements and its problems.

You have occupied high positions in many fields. You are an
educationist; you are a philosopher; and you have been,
recently, a diplomat; and in that particular position also you
distinguished yourself and did great service to this country, and,
if | may say so, you contributed somewhat to that vast problem
of today, perhaps the overriding problem of today—the
maintenance of peace in the world.

Therefore, Sir, you come to us with this background and
experience and insight and knowledge of affairs in the East and
the West, in the past and the present, and with some vision of
the future, and | do not think our country could have been more
fortunate than to have you in this high position. Therefore, | beg
with all respect to congratulate you on having come to this high
position, and to congratulate this House and Parliament in
general and the country that we have the privilege of having
you there.

Shrl P. Sundarayya: Mr. Chairman, we on behalf of the
Communist Party of India who have been elected by the
representatives of the people in the State Assemblies and who
are present here congratulate you. We_ are glad that you are
occupying this Chair, because you have won the confidence of
not only the Congress Party but of all other demoeratic parties
in the country, which has been shown in your" unanimous
election as the Vice-President of India. We have been following
your multifarious activities in the interests of the couhtry, first as
an educationist and philosopher, and later as the Ambassador
of India In the Soviet Union, our great neighbour. We are glad
that you represented our people and our great country and
explained to the whole world that we, Indian people, are for
maintaining world peace. You have rendered a great service,
and we feel pleasure and pride that you are presidiag over this
House. We hope and we are confident that you will see that the
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deliberations of this House are conducted properly and the
privileges of this House are maintained.

Shrl C. G. K. Reddy: Sir, | have the greatest pleasure in
associating myself on behalf of the Socialist Party with the
sentiments that have been already expressed. | should have
thought that it would not have been necessary to congratulate
you because the whole country has in fact congratulated you in
the sense that you have been elected to this high office
unanimously. All the same, | should like to express on behalf of
the Socialist Party our congratulations and we are sure that as
the Chairman of this House, you will be able to—and | hope
that you will—maintain the dignity of this House and control the
deliberations in such a way that every section of opinion and
every section of the Members present here would be able to
express themselves, so that this House would set standards of
dignity and decorum, probably a little higher than those of the
Lower House.

Shrl B. C. Ghose: Sir, on behalf of the KM.P. Party" |
should like to associate myself fully with the glowing tributes
that have been paid to you by the Prime Minister. You will
permit me to recall with a thrill the occasion when as a student
in the London University | had the privilege of hearing you in
the London University where a large number of students
attended and loudly applauded you. Coming from West Bengal
| also take special pride in the fact that you were long
associated with the Calcutta University as the Professor of
Philosophy there It is extremely fortunate that we have you
here as our presiding officer, for, | am certain that we shall
have justice with an even hand and that we shall carry on the
deliberations of this House under conditions which would move
justice and equity to every section of this House.

Shrl H. D. Rajah: Sir, | am extremely happy that the Prime
Minister has congratulated you today. The point is that we have
been here for the last four days and you have been elected to
this honoured place by a unanimous choice inasmuch as the
other parties in this country did not set up a candidate to

“Kisan Mazdoor Praja Party
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oppose you. That itself shows that the entire nation looks upon
you, not as a party man, but as a custodian of the rights and
mlere_sts of the people in the country. As a great philosopher
who is truly Indian, whose outiook is Indian and who will
conduct and guide us in the true Indian spirit, so that the people
who speak la ges, who are of i sub-
races, who are in every aspect Indian to the core and whose
culture and civilisation are deep-rooted for centuries in this
country, and as an honourable and great citizen of our country,
we look to you to guide the deliberations of this House in the
true Indian style and tradition. With these few words |
congratulate you, Sir, on this high office to which you have
_boe_n elected and | hope that you will mete out fairness and
justice to all the Members of this House.

Shrl S. Mahanty: Mr. Chairman, on behalf of the Ganatantra
P_anshad may | join with others in paying my tributes for the
high office that you have been elected to? May | say that in
your achievements probably you are the nearest approximation
to the Philosopher-King of Platonic ideal? To my reckoning, Sir,
lhg sole purpose of this House is to bestow a certain amount of
objective thought on the deliberations and legislations of the
Hou_sa of the People, who being directly elected, probably are
subjective to a greater extent and therefore to my mind, Sir,
nonq could have been better able than your esteemed self to
_prosxde over the deliberations of this great House where
impassioned objectivity should be the guiding principle. With
these humble words, Sir, | beg to resume my seat.

lelb M. Muhammad Ismall Saheb: Sir, on behalf of the
Muslim League Party | wish to say that though | happen to be
the only Member here of the Muslim League Party, my words
are all the same as earnest as earnestness gan be in the
matter of congratulating you. | have great pleasure in
associating myself with the words of praise that have fallen
from the mouths of the previous speakers. Sir, you as a great
educationist, a philosopher and a diplomat, have rendered
distinguished service outside the field of Legislatures of the
country and it is really our great good fortune that we have
been able to secure your high services in the field of
«Legislature, particularly for guiding the deliberations of this
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august House. It is really congratulating ourselves, as was said
by the honourable Prime Minister, and not so much-a matter of
congratulating you. Sir, | join the others in the proud privilege of
tendering our heartfelt praise to you and heartfelt thanks for
securing your services for guiding the deliberations of this
honourable House.

Shri S. Banerjee: On behalf of the Forward (Marxist) Bloc, |
join my voice with the chorus of encomiums that have been
upon you. Sir, ing you is Itis
like painting a lily. You, Sir, are a philosopher and a statesman.
You possess the wisdom of the past, the knowledge of the
present and a vision of the future. We hope and trust that with
that vision you will raise the dignity of this House before the
world as it deserves and | am sure you will hold the balance
even between all the parties and groups and the rights of the
minorities will not be neglected at your hands. With these few
words, | congratulate you once more and thereby congratulate
ourselves.

Shrl H. N. Kunzru: Mr. Chairman, the House is particularly
fortunate in having you to guide its deliberations, for who could
have believed a few months ago that you would agree to
occupy the position for which you have been unanimously
chosen? Our Constitution provides for the election of a Vice-
President and so seeks to resemble the Constitution of the
United States of America. But there is a vast difference
between the position of the Vice-President in India and that of
the Vice-President in the United States. While in the United
States the Vice-President may be called upon in an emergency
to take the position of the President permanently, here the
permanent work of the Vice-President is to be the Chairman of
the Council of States and he will only incidentally be called
upon to act as the President of India for a short period, should
an unfortunate emergency compel him to do so. Here he is the
Chairman of the Council of States. It would be more correct to
say that the position according to our Constitution is that the
Chairman of the Council of States is asked to act as the
President of India when that position falls vacant. In the United
States, however, the Vice-President is asked to preside
incidentally over the Senate. Your experience and wisdom, |
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should have thought, would have been used for greater
purposes more beneficial to the nation. We, however, are glad
that a person of your eminence and of your ripe wisdom has
been chosen to guide us in the work that we shall be called
upon to do. As the Prime Minister has said, you combine in
yourself the best that the East and the West have to offer. We
could not have made a better choice. | am, therefore, very glad
that, although you will not have many opportunities of utilising
your grasp of fi il and your k of the
modern world for the good of the nation, a person of your
exceptional qualifications will guide us in the initial stages. |
congratulate you also, Sir, on your modesty in having agreed to
act as the Chairman of this Council.

Principal Devaprasad Ghosh: Sir, | have much pleasure in
associating myself with the very proper chorus of
congratulations that have been showered upon you, and upon
this great House on its great good fortune in having a man of
your stature and calibre to guide its deliberations.

Speaking on behalf of the Jana Sangha, an organization that
cherishes the noble ideals of Indian culture, | welcome you all
the more, Mr. Chairman, as our Vice-President, as you are in
embodiment of Indian culture. We are on the threshold of a
great era. But India stands at the present moment, despite the
traditions of her hoary culture and civilization, in a state most
perilous and dangerous. In fact, she is in danger of being swept
off her feet by the impact of alien cries and crazes. In the midst
of this slippery slope on which India stands today, the presence
of a man like yourself, standing like a rock of Indian- cultural
traditions, a great solace and inspiration to us all.

| hope, Sir, you will not take it amiss if | stike a more
particularistic, or if | may say so, parochial or provincial note. |
come from Bengal, and | make bold to say that if Madras
claims you as her son, Bengal claims you as her foster-son.
Mother Bengal is proud to have such a distinguished foster-son
of hers in the present high position that you have been called
upon to occupy. The Calcutta University to which | have the
honour to belong looks upon you as one of its araments. In
fact, up till now, whatever situation providence has called upon




you to fill, there has been no situation that you filled but did not
adorn; and | am sure and confident that the very exalted station
that you have now been called upon to occupy will be no
exception.

May God shower His choicest blessings upon you.

Shri D. D. Italia: "Mr. Chairman, | heartily congratulate you
on your election to the Vice-Presidentship of India by virtue of
which you are at this time acting as Chairman of this House.
Parsis are the smallest community in India. |, as a member of
this community, feel great pleasure in congratulating you. | am
sure your high i great and i
behaviour will stand you in great stead in giving us the right
lead to solve the problems with which this House may have to
deal. Members of every community and sect will, | am sure, be
equally treated by you and given full opportunities to express
themselves before this House. With these words | again
congratulate you, Sir.

Dr. Kalidas Nag: With your permission, Sir, | wish to say a

few words. India is a country not belonging to any province, but
there is a greater India also. For the last quarter of a century, |
wish to remind my honourable colleagues, that Dr.

Radt has not to any province or any
particular country. He has passed through five continents. |
bring this fact before my colleagues that there is a world
outside, which is looking to our Legislature, because we have
the great tradition of Mahatma Gandhi who belonged not only to
India but also to the whole world. The downtrodden millions of
the world, for whom Mahatma Gandhi laid down his life, are
looking to us. India possesses a great tradition which was
admirably espoused by him in his life time and Radhakrishnan
presents a picture of Gandhi to this outside world.
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Shri P. C. Bhan] Deo: Sir, | rise to ratulate
again with al my heart on behalf oln?h? Ganatan,:
Parishad. | have heard, Sir, both in the Oxford University
and in the Ci i University the ipti of the
"Wan'dng Y ia of Indian P phy" to
you. In my opinion it is a title which should belong to
“.‘d" a distinguished person as yourself wthJSﬂeyombuws in
mmu"ﬂwwisdomolﬂwEn(mdllltmomrimol
the West. In you we see today the embodiment of all that
is good, all that is just, all that is impartial. It is my earnest
hope that this august body will under your inspiration see
our philosophy translated into true life, so that in this great
Republic we shall truly see the rule of the people, for the
people, by the people and so that the great maxim of vox
populi, vox Dei, ¥} s TWRI-Y G, (Awaze khalk
naqqara-e  khuda) YegW@  WONWRG@  (Panchmukh
P; will again be achi truly in all our

lives.

With these words | offer you, Sir, My heartiest
congratulations. 1
Dr. (Shrimati) Seeta Parmanand: Sir, | do net like to add
lnylhlng to what has been so eloquently expressed by the
Prime Minister. | would just like to say what is in the minds of
80 many, that your noble example of humility, we should foliow,
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to serve ourselves by securing some offices and places. We
should try to serve rather than try to see what percentages,
what places as office-bearers, we get on different committees.

Mr. Chairman: Members of the Council, | am greatly moved
by the very generous words used by the Prime Minister and
those who followed him and also by the cordial way In which
the House received those words.

| belong to no party, and that means | belong to every party
in this House. It shall be my to uphold the i
the highest , of i Y and act
towards every party with fairness and impartiality, with ill-will to
none and good-will to all.

is by

@ pi it gives to

A Y y th
minorities. A democracy is likely to degenerate into a tyranny if
it does not allow the opposition groups to criticise fairly, freely
and frankly the policies of the Government. But at the same
time minorities have also their responsibilities. While they have
every right to criticise, their right of critisism should not

g into wilful and ob lion of the work of
Parliament. All groups, therefore, have their rights, and have
their resp And if we ise them and act in their
spirit | have no doubt we will be able to build up great traditions
for this Council of States, which will be helpful to all sections of
the Council

Generally, In the rules, etc. that we have here, we take for
our model the British Parliament and the conventions that have
grown through centuries of parliamentary life in Great Britain.
But we have to adapt them to our needs. We have to recognise
the growth of public opinion, we have to be sensitive to it and
we must try to adapt those conventions to our own needs. |
remember a statement which Lord Balfour once made, that hell
was probably a place where the only reading matter was the file
of Hansard! We should not be bound down by everything that is
laid down In Hansard. We should use our Intelligence and try to
develop which are in col with our past and
responsive to our needs

There is a general impression that this House cannot make

1"

or unmake g and, itis a

body. But there are functions which a revising chamber can
fulfil fruitfully. Parllament Is not only a legislative but a
deliberative body. So far as its deliberative functions are
concerned it will be open to us to make very valuable
contributions, and It will depend on. our work whether we justity
or do not justify this two-Chamber system which is now an
integral part of our Constitution. So it is a test to which we are
submitted. We are for the first time starting, under the new
parliamentary system, with a Second Chamber in the Centre,
and we should try to do everything in our power to justify to the
public of this country that a Second Chamber is essential to
prevent hasty legislation. We should discuss with dispassion
and detachment proposals put before us.

| do hope that we will all work together inspired by the one
great ideal of a better life and a richer life for the ordinary
people of this country.




Felicitations offered to
Dr. Radhakrishnan on
13 May 1957

The Leader of the House, Shrl Govind Ballabh Pant: Sir, it is
my privilege to tender very respectful and cordial felicitations to
you on your unopposed election as the Vice-President of India,
on behalf of the Members of this House and also my own. You
have filled this office with unique distinction. In fact, you have
shed lustre on every office occupied by you. The millions living
in this country have the benefit of your mellowed and mature
wisdom and scholarship. You have carried to all parts of the
globe the ennobling of lence, truth,

and friendliness on behalf of this ancient land. It is a matter of
legitimate pride to us that the deliberations of this House are
guided and regulated by you. You have treated every Member
of this House with tender consideration and even affection. The
proceedings of the House have been conducted by you with
unerring dignity, grace, imperturbable patience and, if | may say
80, gentleness. The rights and privileges of the Members of this
House and of everyone of us are In your sale keeping, and we
could not have thought of a better and safer custodian and
guardian. | am confident that the proceedings of this House will
bear your impress in the future as they have done in the past. It
will be the unanimous prayer of all of us that you may be
spared for many years to come and that under your guidance
this House may gain further strength and prove equal to the
confidence that has been reposed in it and in its Members by
the country. |, Sir, with great humility wish you and this House
godspeed and success.
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Dr. R. B. Gour: Sir, on behalf of the Communist PW. | join
the honourable the Leader of the House in greeting you as our
Chairman again after the last five years. We have also shared
the benefit of your benevolence as the Chairman of this House.

With these few words, | congratulate you again.
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ir, on behall of myself and the Democra-

, | join with the Leader of the House and
the other friends here In offering felicitations to you for having
been elected uncontested to this high office. Amongst other
things that | have felt mostly, | would say that you as the
Chairman of the House never allowed anyone in the Opposition
to feel that you have been partial in any way in the matter of
giving the rulings. We will be maintained and that we need not
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be afraid of anything. You have in this House lent charm, grace
and dignity on very many occasions. Your sense of humour
sometimes—probably many times—had dissolved many an
intricate position here. Sir, | am confident and we, being in the
Opposition, feel secure that our rights and privileges will be
completely protected by you.

Once again, | congratulate you.

sftadt wifeht Frm: s, dog N e TRl A AR ¥ AW v
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Mr. Chalrman: Mr. Leader and friends, | am grateful to you
for your kind words about my conduct as Chairman of this
House. If | have been successful in that matter, it is not due so
much to me as to the co-operation and goodwill and affection
which have been extended to me by all Members of this House.
It is quite true, being a smaller House, | know almost all the

1 know their p: ge, gt ighb d
and other things and so they trust me and | trust them and that
policy has worked for the good behaviour of both the Chairman
and the Members.

| would like to extend a very hearty weicome to the new
Members who have been admitted today. They are men of
great experience and wisdom, and they have come to us with

tored-doubt that their to our ions will raise

the level of our debates. | have no objection to anybody
criticising frankly and freely. Only | hope that they will do so
with charity to their opponents. So long as they do it, anybody
has the right to express his opinions as strongly and as loudly
as one wishes to do.

In the present state of our affairs, the work of our Parliament
is of great importance. We have defined our ideals. We are
politically sovereign. We have the framework of a democratic
Constitution. We have defined our goal as a socialist order. We
hope 1o create a new society. These are our ideals. If they are
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to become realities, certain conditions are required. We may,
with pardonable and justified pride, say that we have done
some work. The integration of States, the land reforms, the
construction of dams, hydro-glectric projects, scientific
laboratories and our efforts for peace in the international world,
all these stand to our credit. But we should also realise that we
cannot afford to be smug and complacent. We cannot live in a
world of make-believe. As a people we tend to deceive
ourselves a great deal. It is necessary for us to note the
wamings that have been given to us, the demoralisation that
has set in, which has come out in the recent elections—the
caste spirit, the communal passions and the craze for power,
personal ambitions, all these are there. We seem to be victims
of too many small loyalties. |f we are to realize our goal, we
have to institute a search into ourselves and realize that we are
divided not by external forces but by our own inward nature.
The call is for an improvement in the quality of ourseives. We
need hard thinking and self-examination. That is what is
necessary. The conditions in the country cannot be allowed to
drift. This is the time for dynamic, vigorous, courageous,
imaginative leadership. If that is not given in this period of five
years, our position at the end will be worse than what it
happens to be today.

We are celebrating the Buddha Pumima todey. For 2,500
years the Buddha has stood as an example of human nobility
and moral purity. We have to absorb the lessons of his life and
act in an unselfish manner, and try to promote the interests not
of our parties but of our people. | hope this Council will
contribute to the improvement of the general situation by
restoring standards and values in public life. Thank you.
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Felicitations offered to
Dr. Zakir Husain on
15 June 1962

The Minister of Irrigation and Power, Haflz Mohammad
Ibrahim: Mr. Chairman, | heartily congratulate you on your
election as the Vice-President of India and as a corollary to
that, as the Chairman of this House. Sir, the highest honour
which this country can confer on any of its citizens is the
Presidentship and next to that is the Vice-Presidentship which
this country has conferred on you because you are recognised
by this country as a patriot, as a learned man, possessing
abilities and efficiency of every kind. You had been most fit for
the Vice-Presidentship of this country and, therefore, it elected
you. | am going to quote a Persian proverb in this connection. |
will translate it. There is a Persian proverb:

o Sy Jaia & 3o

Rise reaches one who deserves it. It just applies to the election
of our Chairman as the Vice-President of India.

Sir, | can say much about you but | do not want to take much
time because so many other honourable Members of this
House would like to say something about you. Therefore, briefly
| will go into a few points about you.

First of all, | mention your career of studentship, how in the
M.A.O. College where you were receiving education, you were
respected by all the students and by the staff because of your
brilliance and abllity that you exhibited in various ways there as
a student. After that | come to a point which concerns more
with your service to the country, | mean your service in Jamia
Millia. It is too well known in the country that in consultation
with Mahatma Gandhi during the freedom movement, the
institution was started, which was named Jamia Millia, which
meant the University of the Nation. Fducation is imparted there
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on national lines. | am mentioning that because of-one thing.
The pay of the staff there was very low. The staff could not
meet both ends with the salary which they used to get.
Anyone who used to go to serve there had to make a
sacrifice and had to court inconveniences of life and you, Sir,
accepted to be the Head of that institution. You served there
as the Shelkhul Jamia. The Vice-Chancellor or the Chancellor
was called the Sheikhul Jamia. There you spent years and
years and you made so many improvements. You introduced
80 many branches of teaching there and at the same time
you provided a very nice building for it which is
existing—which is a very splendid building—in Okhla. | have
seen that so many times. So, for the sake of the country you
adopted and accepted a life of sacrifice and you worked
there hard not for good money, not for any high salary but
only for the sake of the country. After that you became the
Vice-Chancellor of the Aligarh University. There also you
rendered a very splendid service to that University. lhere
were so many difficulties and so many problems which
required solutions, wise solutions and you were able to meet
every situation which arose there. You enlarged the scope of
the University by adding so many things to it for the purpose
of education; also so many buildings were constructed there
during your Vice-Chancellorship.

Then | go further and say a few words about your Gover-
norship in Bihar. ly | have no but fros
your example | came to know that Governors also can make
themselves very popular among the public. For the first time |
noticed this in your case. What | heard from the members of
the Government of Bihar and also from the meMmbers of the
public was very good about you. They said: 'H‘. possessed
such a good reputation, he is very popular, he'is loved by
them for his character and ability and for thé manner in
which he conducted himself there as a Governor, etc.” Lastly
| attended a meeting here which was held in Delhi In which
all the Biharis who are residing in Delhi were collected and |
was invited there. There the speeches were made both by
the Chie! Minister and by the members of the public. On
hearing those speeches, | formed the opinion fhat probably




20

no Governor might have been so popular and so beloved to the
people as yourself. This much about the Bihar Governorship.

Now about the Chairmanship of this House. This is a Houseé
which is a very dignified House. It serves and performs very
elaborate duties and it has its own traditions, practices, rules
and regulations and | hope you will maintain them and | hope
you will make such additions as may be more useful for the
purposes for which this House exists. With these words |
conclude.

Shri Bhupesh Gupta: | associate myself with the sentiments
just expressed by the Leader of the House in welcoming you
here amongst us as the Chairman of this House. it was a
matter of great satisfaction and encouragement for us when we
saw that you had been nominated for election as the Vice-
President of the country. We felt that it was Important in more
ways than one. After all, in the presentation of the State and its
structure and its high offices to the world, we make ourselves
felt and understood. In a country like ours where there are, as
we are told, majority and minority communities, we want to
uphold this symbol of unity in every sphere of life. You, Sir,
come here as the symbol of such unity. | need not mention
about your past illustrious career. It is well known to the
country. You have been a great educationist and scholar, an
educationist born not out of the rich but out of the poverty-
stricken people and in you the down-trodden of the soclety has
expressed that it is in a position to produce such men of
scholarship and learning even In circumstances that are not
very congenial. These high traditions of the people you yourself
carried forward when you, on the advice of Mahatma Gandhi,
took charge of a national institution in our country. That Is your
creation, and that is a tribute to your dedicated service to our
nation, to that institution of learning and to education,

We have known you, Sir, not only as a scholar but also as a
great patriot and it is no small task on the part of a person In
such a position to present himself as an active patriot while
engaged in certain other fields of activity which do not directly
bear on political matters. Therefore, in you, Sir, Is blended
flaming and high ip. So we are larly
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happy to have you here because | think we shall get the
radiation of those fine and excellent traditions of mind and heart
in the functioning of this House.

Again, Sir, you are stepping into a situation which for the past
ten years, has been adorned by one distinguished son of India
who today, by the will of the people happens to be the
President of this country. He has left us, no doubt, but he has
left here certain excellent traditions of good humour, wisdom,

and and above all, regard for
the parties of the opposition. | am sure, Sir, as you step into his
shoes and assume the responsibility bequeathed to you by your
predecessor, you will be living up not only to those traditions
but as always dynamic personalities do, carry forward and
enrich those traditions. That is what we expect of you.

On our part, Sir, we extend to you the fullest measure of
cooperation. It is a matter of joy for us and also a little token of
love from our side towards you that you have come to occupy
this high office almost after a unanimous choice in the country.
All the opposition parties which are sitting here supported your
candidature, and if | may say so on behalf of one of the leading
parties of the opposition, we felt so happy when your name was
being discussed as one of the probable candidates for the Vice-
Presidentship. We made known to those concerned, that if you
were nominated we would be whole heartedly supporting you.
Naturally we are particularly glad to have you here amongst us.

Sir, | do not wish to say much now. | again join others in
welcoming you to this House. This House occupies an impor-
tant position and we, Sir, do not go by the moth-eaten

d of May's y Practice. We are a dynamic
society and we have inherited certain nobel traditions of our
people. We, Sir, wish to shape our democracy accogding to the
genius of our people and bring our parliamentary institutions
close to their strivings and aspirations and the general demo-
cratic traditions of the masses. In that task, Sir—and it is no
small task—!| hope, Sir, you will be a creative instrument
towards the fulliment of the aspirations and desires of the
people and expectations on their part, in this House.
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This is all | wish to say. Once again, | congratulate you on
your assumption of this high office and | hope what we have
lost here will never be missed, because you shall fill in the gap
and carry forward the torch that has come in your hands, in the
interest of democracy and in the interest of our people. Thank
you.
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Shri Dahyabhal V. Patel: Mr. Chairman, | rise lo associate
myself with the remarks of the previous speakers. You have
come, Sir, to this House with an illustrious career behind you.
You were in the forefront of the struggle for indepepdence. You
were known for your outstanding nationalist attitude for which
you, like many other patriots in this country, have had to suffer.
You have come here after having accomplished many tasks,
both in the sphere of education and in the political life of this
country. You are no stranger to this House. You have been
here bafore and compared to yourself | am a newcomer to this
House and as one who sits in the Opposition | will have to ask
for your indulgence and your kindress as all parties in the
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Opposition will, because, If democracy Is to progress In this
country, it is the Chair that will have to safeguard the rights, the
privileges of the parties which are smaller in number, of the
voice that is feeble and Is likely to be drowned in the sea of the
numbers that sit on the majority side. Sir, we look forward with
fond hopes to you and we hope that the traditions laid down in
this House by your lllustrious predecessor will receive the same
consideration and will be cherished in the same manner by you
and that the deliberations of this House will be carried on in the
same way. We hope, Sir. that under your Chairmanship, the
Opposition will be able to make its voice felt perhaps a little
more. It has become the tendency of late that certain matters of
procedure that are avallable under the Constitution, oppor-
tunities of speaking, have fallen into disuse. We hope, Sir, to
see that they will be used more and more and that you will give
us encouragement in using them during your time.
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Shri Sudhir Ghosh: Mr. Chairman, may |, in the name of the
independent Members of this House, pay my respects to you
on joining our family? This House, Mr. Chairman, Is very much
of a family in spite of political differences between political

s and groups. Your predecessor was very much a father
of this family and | am confident that you too, Sir, will occupy in
the hearts of the Members of this House the same place and |
am sure you will receive from the Members of this House the
same respect and affection and co-operation as your predeces-
sor did. | have had the opportunity of knowing you, Sir, in the
past as a person close to Mahatma Gandhi. It is good to have
as the head of this family a man who enjoyed the trust and
confidence of the Father of the Nation.
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Rajkumarl Amrit Kaur: Mr. Chairman, | am very happy also
to be privileged to join in the chorus of weicome that has been
showered on you and quite rightly too this morning. | have had
the privilege of your friendship for many years. | was with you
as a member of the Indian Delegation to UNESCO on two

and | well the imp your i
your learning and your oratory made on all the foreign
delegates assembled there. Later | had the privilege of working
with you on the Hindustani Talimi Sangh, which Gandhiji
actually left in your hands because he had the utmost reliance
and faith in you, not only as an educationist but also as a man
who had sacrificed for India, who loved India and who could
truly speak for the poor masses of our country for whom
education was so necessary. Sir, you come to this House
having the affection of all of us and the respect of all of us. We
will, | am sure, give you the fullest co-operation and we know
that the dignity and honour of this honourable House will always
be safe in your hands

Prof. A. R. Wadia: Mr. Chairman, whether as a nominated
Member or as an educati t or as an Member of
this House, may | add my humble voice to the warm welcome
that has been accorded to you on your election as the
Chairman of Rajya Sabha. | have had the privilege of knowing
you for a number of years and | have always followed your
career as an educationist and as a public man with very g at
interest and with very great admiration. | know that you i .ve
been taking a very leading part in the public life. You have
never been a mere politician. You have been a great patriot
and you have served your country well. To use an old Roman
expression, “You have deserved well of the Republic." Now,
you are entering upon a distinguished office and | am perfectly
certain that you will follow in the footsteps of your distinguished
predecessor, who added to the dignity of your office as well as
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to the dignity of this House. May | wish you a very happy period
of your Chairmanship?

Mr. Chairman: Mr. Leader and friends, how can | ever
adequately thank you for the most generous words in which you
have welcomed me. | am deeply moved even to the point of

Iam for | am not at all sure that |
dsservs_ all the adjectives you have in your affectionate
generosity showered on me. | wish | had deserved at least
some of them. | am afraid there is not enough time left to me to
set about deserving them and yet | promise | shall try. The
embarrassment is also due to the fact that | have been elected
to occupy a Chair which was for the last ten years, since the
incgpﬁon of this House, adorned by one of the greatest sons of
India, our present President. My feelings at being asked to
occupy the Chair can well be imagined. | can hope to maintain
the traditions established during his stewardship of the Sabha
only by your active goodwill and co-operation and | hope and
trust that these will not be denied to me.

| wonder if | should not tell you that when | first came to know
of it, | was greatly surprised that | was being considered for this
high office at all and | could not easily convince myself of the
reasons why. But the thousands of letters and telegrams of
congratulation which | received after my election seemed to
give me a clue, for, a di y large ge of
these letters came from teachers, teachers of primary schools
in remote corners of the country, teachers of high schools and
teachers in the Universities. They all seemed to tell me that |
was considered worthy of this honour on account my close
involvement in educational work, and the significanée that our
people rightly appear to attach to education in their life.
Education, indeed, is the life-breath of our democratic life. A
people as old and as young as ours can justifiably look upon
education as the chief formative force of their life, for it is
education that can critically appraise our great heritage, disting-
uish between the heritage that helps and the heritage that
hampers; preserve the one and discard the other. & is educa-
tion, again, that can give us a common vision of the future we
are striving to fashion and generate in us the intellectual and
moral energy to fashion it. Education alone can preserve the




28

old values worth preserving. Education alone can give us. new
values worth striving for. This conception of the role of
education in our life partly explains to me why you have chosen
to elect a person who has so far done nothing more important
than the work of a school teacher, as the Vice-President of
India and the ex-officio Chairman of the Rajya Sabha. And in
spite of a painfully vivid consciousness of my own personal
limitations, | rejoice at this, my people’s estimate of the role of
education in national life.

But in a developing democratic society, the work of eduction
is not confined to its schools, colleges and universities. All the
institutions of public life are potent agencies of education.
Among these the highest place naturally goes to the Houses of
Parliament. These set the aims of national life and prescribe its
procedures. A two-fold influence is demanded of them—a total
commitment to a future worthy of a great people and a

1 pp of the approp means of
attaining it. The first gives a unity of national purpose, the
second a healthy variety of opinion regarding the methods of its
attainment. The unity of national purpose makes the diversity of
opinion regarding means a blessing. The differences of view
between the Government and the Opposition are manifestations
of ‘this blessing and should, therefore, be welcome. | hope and
trust that we in this House will be as tolerant of divergent views
as we have always been. We should be as objective in our
intellectual assessment as ever possible and that we should
give to those not of our way of thinking the respect that all
honest opinion demands and deserves. Discussion, criticism
and persuasion, are the essence of the parliamentary process
and | am confident that this House will continue 1o demonstrate
this unmistakably. The quality of our discussions, the fruitful-
ness of our will be the of our b
tion to national life and | am sure it will be a decidedly
significant contribution.

| pledge myself to leave nothing undone to help you make
that contribution. | pledge mysell to utter fairness and impartial-
ity . | pledge myself to give to the Government every opportun-
ity to explain and elucidate its measures. | pledge myself to
secure for the Opposition due latitude to criticise them, and |
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promise myself by doing this to ensure, with your goodwill and
ion, a of di ion and debate

with decorum and dignity, which would contribute significantly to
the attainment of the objective dear to all of us alike—the
building up of our country as the home of a free people, safe
against material want and striving towards moral excellence in a
world free of fear and suspicion and distrust, a world of peace
and goodwill.

| thank you once again for your most generous words of
felicitation.
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Felicitations offered to
Shri Varahagiri Venkata Giri on
22 May 1967

The Prime Minister, Shrimatl Indira Gandhl: Mr. Chairman,
Sir, may |, on behalf of all of us, extend a hearty welcome to
you? In your case, Sir, it is really a question of welcoming you
back to the precincts of Parliament. You are no stranger to this
building, having had a long and distinguished career, a par-
liamentary career, yourself. With your rich and varied back-
ground as one of or leading freedom fighters, a veteran labour
leader, a Minister, a Governor and an elder statesman in the
post-Independence years, you will no doubt bring to bear on
your high and exalted office the valuable experience of a long
and dedicated political career. We look forward to your wise
guidance in the conduct of the deliberations of this House.

| should like to take this opportunity, on behalf of the
Government, to assure you, Sir, that you will at all times have
our fullest support and co-operation in your task and of up-
holding the dignity of this august House, its privileges and the
privileges of each of the honourable Members here.

Once again, | welcome you most heartily.

Shrl Dahyabhal V. Patel: Mr. Chairman, Sir, on behalf of my
group, myself, and | believe, the other friends in the Opposition,
| have great pleasure in associating myself with the remarks
that have fallen from the lips of the Prime Minister. You are no
stranger to Parliament. You come here after a very disting-
uished career, beginning with your life as one of the earliest
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freedom fighters, then as a Minister in the Government of
Madras during the early days when we still were under the
British rule and then later on, as Minister in the Government of
India; you have also served the Government of India with
distinction abroad as High Commissioner in Ceylon; you have
also represented this country at international labour con-
ferences. You have always brought distinction to yourself as
one who has spoken for the down-trodden, for the poorer
classes of this country. May we expect, Sir, that during your
regime, not only the down-trodden, but the neglected corner of
this House will also receive its due attention and that we will not
suffer from any disabilities that we used to during your
predecessor’s time?

Shrl Bhupesh Gupta: Mr. Chairman, Sir, it is a great
privilege and pleasure for me to welcome you to this House. I
belong to what you may call the superannuated category of
parli i since il Yet, we do not retire as
many others in high places do not retire. But, Sir, one thought
comes to me as | welcome you. Although you are the nominee
of a particular party, we have known you in certain other
capacity and situation. How could | forget that some years ago
you, on a question of principle of the Bank Award, resigned
from the Government and identified yourself with the interests
of those struggling bankmen?-| also recall the day, immediately
after your resignation, when we two appeared on ?hs same
platform to speak to the bankmen. Then, Sir, the parting of V\e
ways took place—you went in one direction aftef that meeting
and | continued in my direction. Now, we have assembled here
again.

Mr. Chairman, you have come to occupy this high and august
office at a crucial moment in our consiitutional §nd political
history and | am sure that you are acutely conscious of" this
formidable fact of our political life. As you are here sitting in this
House, | am sure that you are aware of the fact that this House
which is to be the rep of the States has
acquired a certain anomalous character. For example, in the
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States, in eight States of India, today the party which is
occupying the Treasury Benches is in the Opposition; we are
on the Treasury Benches. This is the kind of dichotomy and
dual power in a constitutional set-up which has arisen. |
mention this thing because our function is to protect the
interests of the States. We are specifically assigned the task of
looking after the interests of the States in terms of the
Constitution. That is why the Council of States was created by
the foundation of the Constitution. We have been functioning
ever since. Today by the will of the people, the federal
principles of our Constitution have come into play. Today, you
have to find here, Mr. Chairman, the fulfiiment of your high
office in upholding the fundamental rights and the constitutional,
political and legal privileges of the States in so far as the
Centre-State relations are Here shall be

out in the course of the coming months and years, under your
Chairmanship a certain thing which is new in our constitutional
set-up, at least from the point of view of practical politics,
namely, the Centre-State relations. | do hope, Mr. Chairman,
that under your guidance and leadership we shall succeed in
fashioning, with our common effort, common endeavour and
common wisdom, the proper fundamentals, the proper norms,
for a federal set-up.

Mr. Chairman, | am also very glad that you are here today
because you had been identified with the working class
movement in your times. Today it is the working people who
are coming at the top of the world. They are asserting
themselves and without them nothing is worth living for, nothing
is precious, nothing is glorious, and that is why | welcome you.
When | welcome you, | have these particular aspects in mind.

Mr. Chairman, now | should like only to say one thing more
here in this connection and that is that you are undoubtedly in
charge of the House. The dignity of the Chair is of fundamental
importance, but dignity must base itself on the affection of the
people, love for democracy and the passionate consideration
for the norms of 5 y when the O i

35

which is morally powerful but numerically weak has got to be
defended against certain other things from certain other quar-
ters. Therefore, the dignity of the House, Mr. Chairman, |
assure you, we are all interested in maintaining. But the
greatest dignity that man can ever show in our parliamentary
career and otherwise—we have come to learn—is the dignity of
the love of the people, loyalty to the masses, and | do hope that
under your Chairmanship, the word ‘dignity" will acquire a new
dynamic conception, a conception that will arouse interest in the
masses, that will give them confidence, that will make itself felt
in the day-to-day life of the people. Therefore, | assure you our
fullest peration in en 9. ging and giving a new
context and meaning to the words ‘dignity’ and ‘democracy’.
We do hope that under your guidance and leadership—since
you have come here and for the next five years—we shall not
only hold to what was good and decent in the past but being a
dynamic society, we would like you to show the way how to go
forward, how to combine the past with the future and how to
blend into a ymphony the good i of the past
into the promises of the future. | do hope that in this House
under your guidance we shall be in a position to give an
account of ourselves in the sense that we not only love what is
best in the present but we project ourselves into the future.

| once again weicome you on behalf of my party and | give
you the fullest co-operation and | do hope that a response shall
be coming. Before | sit down | wish you well in this office and |
do hope under your leadership the Hederal concepts of our
Parli y as well as fights, norms
and privileges of the Members of the House and of the people
outside will be enshrined never to be sullied by a party which
does not respect such things.
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Shri Niren Ghosh: Mr. Chairman, Sir, on behalf of our party,
| welcome you as the Chairman of our House. Perhaps it is the
first time that a Chairman has come to occupy the Chair
through a contest, since the Congress Party and we do not see
eye to eye on all the issues that face the country. However, we
were happy when you resigned from the Central Government
on the issue of their doing injustice to the working class as a
matter of principle. But | would also say that we were not happy
when you did not allow the Kerala State Assembly to be
convened. In future we should expect you as Chairman of the
House to function in a way so that we can approve all your
actions and think of you as guarding the interests of the
Opposition. | would have been happy if | could say that the
federal principle has come into play. It is not so. But it is true
that the battle has been joined that the federal principle should
come irto play and the fight will continue in future in all its
aspects. In this connection, | would naturally expect you to see
that the interests of the States are properly guarded by the
House. | consider dignity and decorum is that which can only
reflect the hopes and aspirations of the down-troden masses
of India. Dignity and decorum is not just bourgeois words to
embellish the present system. So | would also gsk you to
remember these things when guarding the dignity and decorum
of the House. We have seen a systematic sort of erbsion of the
privileges of the Opposition. So we would expect you to guard
the privileges of the Opposition since, however weakly it may
be, we hope to represent and do represent the working class
and the downtrodden masses of the country. With these few
words, | welcome you as the Chairman of our Heuse.

Shri Chitta Basu: Mr. Chairman, Sir, | join in the welcome
that is accorded to you. Although you have been elected on the
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support of a political party, | hope and | am confident that from
the moment you were elected to this exalted office; you have
ceased to be a party man. On you rests the dignity and
decorum of this House and it is the privilege for us to have you
in the Chair. A brilliant leader of the national liberation move-
ment and organiser of the trade union movement in its
formative period, you are well-acquainted and conversant with
the trade union movement of this country. Not only that, the
progressive and socialist thought of this country is familiar to
you. Therefore, Mr. Chairman, we expect and hope that the
hopes and aspirations which we want to reflect here should be
properly heard by you and through your wise guidance, we will
be able to discharge our responsibilities to the people. With
these words, | welcome you in this House as Chairman. | would
also say that the Centre-State relations have to be re-assessed
and re-evaluated on the basis of the changed political context. |
think under your guidance we shall be able to re-assess and re-
evaluate the Centre-State relations in the interest of the nation
and the people of our country.

Shrl B. D. Khobaragade: Mr. Chairman, Sir, | extend a
sincere and heart-felt welcome to you. You have a vivid
experience of multifarious activities as you are interested in
many spheres. You are a pioneer of the trade union movement
in this country. As such, you have dedicated the major part of
your life to the working classes and, therefore, you can justly be
called the and guardian of the g. No doubt,
you have been associated with Parllament for some time. But
since then there has been a considerable change in the
composition of Rajya Sabha. As there is a change in the
political and social situation in the country, naturally there would
be a reflection of that change in this House also. We believe in
parliamentary democracy. My own opinion is that democracy
cannot be successful until and unless there is equality, social
and economic, and there is justice, social and economic as
well. As you have been a champion of the downtrodden people,
| hope that you will always strive to help thé cause of the
underdogs and whenever we try to raise issues of those
people, we expect the full support and co-operation from you
Sir, on béhalf of the Republican Party of India, | accord you a
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welcome and | can assure you that we will always extend
our full support and co-operation in maintaining the dignity
and decorum of this august House.

The Deputy Chairman’: Mr. Chairman, Sir, | wish to offer
my felicitations to you. You now come to the Chair as a
veteran. You have been in this House and the other House,
and you have had a brilliant record, and with the abundant
experience and understanding of men and matters you would
be able to steer the debates and the proceedings of this
House very diligently and to the satisfaction especially of the
Opposition. There will be many problems, batties fought
inside your chamber and on the fioor. Passions will rise;
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Mr. Ci C and | am ly
grateful to honourable Members of this House for their kind
sentiments and | feel highly honoured. The encomiums you
have showered on me, on the one hand, make me
embarrassed and on the other place a heavy responsibility on
m, illustri P who adorned this
high office are men of great intellectual attainments, known for
their scholarship and erudition. In contrast, | am only a common
man who has spent the better part of his life for the underdog. |
hope to maintain the excellent traditions set by them and in this
1 count upon your goodwill, cooperation and support.

As you all perhaps know, | am no stranger to this House, nor
this is my maiden speech. It may perhaps be styled as an old
maid's address! | have been connected with the Parliamentary
institutions for the last four decades either directly or indirectly
and now | am returning to my old haunts after a decade.

| would like to utilise this opportunity to thank my comrades
here and the Lok Sabha for electing me to the high office of the
Vice-President of India in which capacity | am also ex-officio
Chairman of this House.

| consider the felicitations expressed by the Members have
deeper significance than mere congratulations to an individual
chosen to be the Chairman of the Rajya Sabha. In my view,
they represent an urge that changes in the composition of the
House or in its chairmanship, would not in the least affect the
determination of all of us to bend our energies for the national
task of speedy and orderly development. This House is not
merely an Upper Chamber: this is representative of the States
of the Union. In fact, this is the only place where the chosen
spokesmen of the States are constantly and directly in touch
with the representatives of the Union Government.

In the developing federal structure of our country, the Rajya
Sabha has a greater role to play in the future. From the rich
diversity of representative opinion we have here, from the daily
dialogues we will be having on matters of moment, will, | am
sure, emerge a greater unity, a more lasting national
consensus. | feel it a privilege to be associated with this
expenmenl.

Today we are facing great economic difficulties in different
parts of the country and we cannot consider them as the
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responsibility of any particular State or the Government at the
Centre. It is only through the united effort of all that we will be
able to solve them. Apart from this, | would like to reiterate that
whatever our differences be, we should all consider that we
belong to one nation and that we are Indians first, last and
always, and the seeming diversities are not deeprooted but only
superficial. «

While it is held that the duty of the Opposition is to oppose, in
my humble opinion, in a developing country like ours, the
Opposition has a very important role to play, by being
responsible as much as the Government in achieving for the
common man the fundamental rights adumbrated in our
Constitution, especially the right to work and the right to live.

So far as | am concerned, let me assure you that | will make
no distinction between the Members of the Treasury Benches
and those of the Opposition. | would give the fullest opportunity
to every Member, to discharge his duty. In this connection, |
would like to emphasise that the Question Hour the most
effective method of parliamentary control over the activities of
the E: i hould be judici used. of the
Treasury Benches should realise this as an opportunity to
provide full facts and explain the policies of the Government.
This will produce a happy and result in the
supplementaries being reduced. Of course, it should be
understood, that the Ministers cannot divulge information which
is against public interests.

In order to facilitate the work of this honourable House, |
would concede the privilege to any honourable Member to see
me any day during the session between 10.15 a.p. and 10.50
am. in my Chamber so that he may be able to make any
representations on any matter which will ensure cordial
relations and foster better understanding between the Chairman
and Members and among the Members lnemsalv'as.

On the last working day of the week | would like to meet the
leaders of Parties or their representatives and the Whips so that
we may generally discuss and review matters and that would
facilitate our work.

| am grateful to you for allowing me the opportunity of stating
wmeolmyviemmarﬁnammnmctdbumsolms
House. | thank you once again.
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Shri S. N. Mishra: Mr. Chairman, Sir, it is my privilege to
offer my si i and ings to you on
behalf of the Congress Party in Parliament. We are conscious
that you have assumed office today in the midst of some

ly seminal that have taken place in the
country and also in the Parliament of India....You will be
presiding over a House on which the shadow of the
Government would not loom very large now, and in which there
will be a rightful, official Opposition for the invigoration of
democracy and for the I of lalism in
this country. We have heard too much about some of the
socialist ideas which are, in fact pseudo-socialist slogans and it
will, therefore, be the duty of my Party to work for the

i of a real ic socialist society.

The historic development that has taken place today is bound
to have a tremendous impact on the political life of the country.
It Is in this context that you are now assuming the
responsibilities of this high office. One who has got even a
milligram of insight as they say into the future would feel
somewhat disturbed at some of the portents. Our House is a
continuing House and, therefore, it is a factor for stability. We
want to preserve it as the bastion of democracy. We will co-
Operate with you in maintaining its position. It is possible that
the waters elsewhere might be ruffled, but we would like that
here the waters should be as placid as possible for it is a
ing House, as | said.
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As was said by the Leader of the House, you ‘are not a
stranger to this House. You have been a distinguished Member
of this House. A man so rich in experience, so eminent in law
and so loved and liked by all the Members is certainly going to
fill the bill admirably. We have absolutely no doubt about it. You
have adorned not only our Benches, the Benches of the private
Members, but you have also adorned the Treasury. Benches.
You have given ample evidence of your erudition in law and
your devotion to the and p of
Your familiarity with the rules and practices that govern the
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conduct of this House is also well known. Your long and
distinguished legal training and career is bound to prove to be a
great asset to all of us.

You are also conscious, as you have been one of us for a
pretty long time, how anxious we are to preserve the rights and
privileges of all Members. We however, do not want that only
the rights and ges of the M of the Of iti
should be preserved, although their rights and privileges are
really the concern of the whole democracy. It may be that
sometimes you may not be indulgent to the Government, but
you have to be indulgent to us. Therefore, since you have
yourself experienced in this august House, for quite a long time,
how Members are solicitous of the rights and privileges of this
House, you will certainly give your best consideration to
preserving them.

| feel that in you we have a person who has whenever he did
anything earned only good-will and friendship from all and
whenever he said anything he exuded only charm and
sweetness. We are glad that such a person occupies the Chair
today.

Now, on behalf of the Opposition generally it has become
somewhat customary to say that we pledge ourselves to loyalty
to the Chair and the high traditions of this House. Although it is
a good custom to do that, we would like it to be more than a
custom and | would not like to make any loud protestation
about that and | would only submit to you that our Party is
going to show that we want to back up this pledge by practice
that is what we propose to do.

With these words, Mr. Chairman, | offer again our heartiest
felicitations on this occasion and you can very confidently look
forward to having very sincere co-operation from us.

Thank you very much

Shri Dahyabhal V. Patel: Mr Chairman, Sir, on behalf of our
group and other Members in this House, we welcome you to
the high office that you are going to fil. You have a
background, tradition and training which befits you most
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eminently for this position and | am sure you will acquit yourself
with credit in your duties. On behalf of a sectior) that has
suffered very much in the past, perhaps due le cenanp are:?;?:'.
i louse would receive
maylple:d that ghus wr:?r ol_ mu_« S e 2
the group that has suffered very much in the past and | hope
that will not happen in your regime. | am not making any
charges. | am just mentioning a fact with the hope lh;l \hero
will be no reason for us to refer to this matter and that it will be
a matter of the past.
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Shri Bhupesh Gupta: Mr. Chairman, on behalf of my party |
welcome you not as a granite nor as a lollipop. | am a man of
common clay, and in that humble capacity | heartily welcome
you in the esteemed and high position which you occupy today.
It has been one of your unique privileges today to preside over
this House when our parliamentary democracy is facing certain
deadly challenges from the side of dark reaction. It is a testing
time which has summoned you to an assignment of high
importance, and | have no doubt in my mind that you shall
discharge your responsibility in a true spirit of democracy,
keeping all the time in view that what happens outside in the
life of the masses finds its vibrations within the precincts of
Parliament. When the life marches outside in giant strides.
Parliament cannot mark time or stand still. Therefore, it will be
one of your very basic assignments, if | may say so, and
undoubtedly you shall carry out that assignment, capturing the
spirit that is outside.

You are also in a very interesting situation for the first time in
the annals of p. Nary y. Si y ght an
opposition has been born in the womb of a party that is in
power. It has not been created by any mandate of the people.
The party has not been created by the mandate of the people
outside or by election through our Assemblies. It has been
created somewhere else by, shall | say, defection or fascination
for something else. This itself is a unique situation. Whether it is
a drama or a melodrama is not for me to say, but nonetheless
we take the life in its stride and we take it for what it is worth. |
am sure you should bear in mind that even in the Opposition
there are oppositions and oppositions. It cannot be tarred with
the same brush or painted in the same way. There will be
always something to be sorted out from others. | have been
here in this House for the last sixteen years on the mandate of
a parliamentary party, elected by an Assembly and came here
Inopposition. | have not left my parents to become the
opposition. | have not forsaken my mother or my father to
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assume suddenly the mantle of opposition. You will forgive me
if these are my disqualifications. | tell you that despite these
disqualifications and difficulties | shall be, without being a
granite co-operative with you.

Mr. Chairman, it is a pleasure that we have today in you an
esteemed jurist, an eminent lawyer and above all a man _ol
integrity and | am sure you do not like in the political life

ption, sy or itls. It is quite
clear. You like in political life straightforward behaviour.

| look forward to your indulgence sometimes, your affection

i your i i your  rebuke
sometimes, but'always | shall expect of you that in the cmcnplc
of the fight for democracy against reaction you are on the side
of democracy and against reaction. Parliament is not a non-
aligned body between democracy and reaction. Parliament is a
partisan of progress. Parliament is a partisan of democracy and
it shall be your privilege, Mr. Chairman, when the challenges
are being met here and outside by the people, even the turmoil
inside what has been the big ruling party— am sure your
guidance, your wisdom, your statesmanship, youv oou_rags. your
integrity of character, your knowledge, your judicial mind, will all
be harnessed to the cause of tending the forces of democracy
and weakening the forces of reaction so that this Parliament
under your leadership records a new chapter of fighting
I and y forces and of trfumph of

democracy.

Thank you. With this confidence | greet you on this happy
occasion, '

Shri Niren Ghosh: On behall of my party, the Communist
Party of India (Marxist), | would like to heartily welcome you.
You have been a Member of our House and have come to
upy this august position. Now, Mr. Mishra s:md that turbulent
imes are ahead. | say, there are turbulent times, and it wil
haps be a turbulent House. So, It wpuld need all your ;kenl.
acity and sense for the rights and privileges of the Members
the basis of democracy in order to conduct il.
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If we in this House even in a faint way refiect the people who
are fighting outside for better times, we will be fulfilling our
minimum duty. But | can only say—Mr. Murahari has said that if
there is injustice we will protest—that | would expect that there
should not be par p in deciding i of p N
etc. In that way you should see that all parties and all groups
can have their say and that a broad exchange takes place and
in that the issues take shape. You will see to it and | can
assure you from my party, that you will get our sincerest co-
operation in this effort

Shrl Mulka Govinda Reddy: Mr. Chairman, on my behalf
and on behalf of my party, | offer sincere and heartfeit
felicitations to you. | know you for a long time. You were with us
as a Member of this honourable House. You were with us in
this House as a member of the Treasury Benches. And till very
recently, you were the Governor of Mysore. Wherever you have
been and whatever position you have occupied, you have
always distinguished yourself as a great jurist, as a great
administrator and as the Governor of Mysore you have always
followed the Constitution of India in letter and in spirit and you
have always upheld the right causes. | have no doubt that you
will strive your best to safeguard the rights and privileges of
Members of this House and you will also try your best to
maintain the dignity and privileges of this House when we are
conlronted with such a situation

Mr. Chairman, we are very happy that you are presiding over
this House at a time when things are changing very rapidly in
this country. We are sure that you will always try to uphold the
right causes, that you will strive for the establishment of a
democratic society in this country and that you will help this
House in striving to establish that society where injustices
perpetrated upon the larger sections of the masses will be done
away with

Shrl Thillal Villalan: Mr. Chairman, on behalf of my party,
the Dravida M Kazhagam, you whole-
heartedly. You have adorned the Bench in the field of Judiclary
previously; you have earned fame and name. Now, in the
political field, you are adorning the Chair. | hope you will earn

|
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fame and name. Whether you are in the Chair or in the Bench,
| hope the judicial mind is always there. Being Members of the
House of Elders, we consider that you are the elder of the
olders of this House. On behalf of my party, | assure you of my
fullest co-operation in the conduct of the proceedings of this
House. With these words, | welcome you.

Shrl B. D. Khobaragade: On my own behalf and on behalf
of the Republican Party of India, | offer my sincere felicitations
and g i to you on this Being an eminent
lawyer, erudite  scholar, skiled and experienced
Parliamentarian, and having shouldered  multifarious
responsibilities with distinction, | have no doubt that you will
conduct the proceedings of this House fairly and impartially.

On behalf of my party and myself, | welcome you and say
that we will extend our full co-operation to you in conducting the
proceedings of this House.

Shri Chitta Basu: Sir, | offer you my sincere felicitations and
in the course of it | do not like to repeat the most splendid
career that you have had

| think you are well aware of the mass democralic
movements taking place outside this Parliament, and We, being
the representatives of the people, elected by the
representatives in the States, are naturally to reflect the
movements that are taking place outside. And in the course of
. reflecting the hopes and aspirations of the people outside, we
are 1o abide by your ruling, we have to accept the rules and
procedures of this House. Although you have been elacted as
the candidate of a particular political party, it Is aso your
responsibility to see that the people's hopes and aspiraiions are
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adequately represented and refiected in this House. And in the
matter of shaping the destiny of the people, you have a very big
responsibility to shoulder.

| sincerely assure you, as a Member of this House and also
on behalf of my party, of my party’s fullest co-operation in the
matter of the peaceful conduct of the proceedings of this
House.

Shri A. K. A. Abdul Samad: On behalf of my party, the
Indian Union Muslim League, | congratulate you and assure you

57

Shrl A. D. Mani: Sir, | cannot speak in a representative
capacity, but as an old independent Member of this House may
| join the Leader of the House and the honourable colleagues
on this side who have paid warm tributes to you on your
election. In electing you the country has not elected a politician
but a jurist of great standing whose sense of faimess is well
known all over the country. You have also been associated

actively with the social service movement, and you have been
called upon to occupy this office at a time of great crisis and
tension. We are sure that you would maintain the dignity,
o and the of this Chamber and give a lead

of our support in 9 and
constitutional rights.
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to the country. | extend my warmest feelings to you for success
in your office.

Mr. Chairman: Mr. Leader and friends, | cannot adequately
thank you for the warm weicome that you have given me. |
greatly appreciate your congratulations on my election as Vice-
President in which capacity | have to act as Chairman of this
august House also. | am not indulging in the language of
conventionalism when | say that | have been touched by the
generous terms in which you have spoken about me.

For seven years | enjoyed the privilege of working with you in
this House as your colleague. | recall with pleasure and
gratitude the uniform courtesy and kindness that | received at
your hands. By the expression of your sentiments today | have
been assured that my absence from this scene for a littie over
two years has not made any difference and that | énjoy your
confidence which, | am certain, will make the fulfilment of my
responsibility as your Chairman, easier. ;

Parliament occupies the centre of our constitutional
structure. It is the most powerful instrument for securing to our
people, who are sovereign, justice, economic and social, and
for making political progress. It is through Parliament that
peaceful change is ensured. Parliament is the protecior of the

~ Gitizens' rights and citizens' freedom in the land. AH this




underscores the solemnity of our obligations to Parliament. We
must, therefore, endeavour to preserve and strengthen our
parliamentary system. We can secure that end by faithful
RS observance of the relevant constitutional provisions, the rules
and our conventions. These constitute the real bonds ensuring
the healthy functioning of the various parts of the parliamentary
machinery.

The Government must govern, but the Opposition is also an
essential part of our democratic system. While the Government
has a right to explain its policies, the Opposition is entitled to
criticise it, and to exercise control over legisiation by debate

©F and over the administration by seeking information. The

parliamentary machinery must function according to
parliamentary law and within the limits assigned by law.

Friends, you have spoken about my work in the legal sphere.
I do not know whether | deserve even a modicum of the praise
you have bestowed on me. It is true that | spent half a century,
the best part of my life, in the service of the law. The training
and experience gained have created in me the faith that nothing
is higher than justice. The office to which | am called involves
the exercise of some judicial functions. The ordinary task of
interpretation of the Constitution and the Rules devolves on me.
| assure you that | shall give fair and impartial judgment in the
fullest measure | am capable of

Praced 4 shall always be anxious to help in the preservation of the
dignity and decorum of the House. Our House has great
traditions. | pledge my service to the cause of Parliament and
shall faithfully observe the traditions that belong to it. | deem it
a great honour and privilege to serve it as its Presiding Officer.
| assure you that | shall make every endeavour to protect and
defend your rights and privileges and the rights and privileges
of this House. For all this, | need not say, | need your goodwill

B
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and co-operation which you have so kindly offered me today. |
am confident that working together we shall be able to meet
successfully the challenges of these times. | thank you once
again for your felicitations.




Shri B.D. Jatti
(10.9.1912)

Vice-President of India and Chairman, Rajya Sabha
(31.8.1974 30.8.1979)

R
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JATTI, SHRI BASAPPA DANAPPA: BA, LLB; s. of
Shri Danappa Jatti; b. September 10, 1912; m. Shrimati Sangamma
B. Jatti, 3 5. and 1 d.; Member, erstwhile Princely State of
Jamkhandi Legislature; Chief Minister, Jamkhandi State for
three years; Member, hile Bombay L I A ly:
Parliamentary Secretary to the Chief Minister and Minister,
holding portfolios of Health & Labour, Government of Bombay
State; Member, erstwhile Mysore State Legislative Assembly,
1956 and 1967; Chief Minister and Minister, holding portfolios of
Finance and Food, Government of Mysore State, 1958—66;
Chairman, Land Reforms Committee, Mysore State;
Lt. Governor, Pondicherry, 1968—72; Governor, Orissa,
1972—74; Vice-President of India and ex-officio Chairman,
Rajya Sabha, 31-8-1974 to 30-8-1979: Acting President,
12-2-1977 to 24-7-1977.
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Felicitations offered to
Shri B. D. Jatti on
31 August 1974

The Leader of the House, Shri Umashankar Dikshit:
Mr. Chairman, Sir, it is a privilege for me, on behalf of myself,
on behalf of the Treasury Benches and, if | may say so, on
behalf of the whole Housa to extend to you a most hearty
You have iti not only of ability but of

great responsibility. You practised as a lawyer for many years
with credit to yourself and to the various courts in Karnataka
and former Maharashtra. You held several portfolios as Minister
first in Maharashtra and then in Karnataka and for four years or
so you were the Chief Minister of Mysore now known as
Karnataka. Thereafter, as everybody knows, you oecupwd the
position of L of Pondi y and

recently, until you resigned, you were the Governor of Orissa.
Irrespective of whichever position you have occupied, you have
given credit to it and have thereby earned a high reputation. Fov
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Shri S. S. Mariswamy: Mr. Chairman, Sir, | deem it to be a
privilege to extend a warm weicome to you. You are not a
stranger to the parliamentary system of the country, as you
have held with distinction various offices before. With your good
and varied background, | am sure you will enrich this House by
your wise guidance. This House, which was presided over by
illustrious leaders who were your p , had set up a
record for impartiality and fairplay. The House had the
opportunity of having great and eminent scholars like
Dr. Radhakrishnan and Dr. Zakir Husain and, again, the great
leader who stood for the working class, Mr. V.V. Giri, our former
President, as the Presiding Officers of this august House. Your
immediate predecessor, a great legal luminary, Mr. Pathak, was
adorning the same Chair for the last five years. You have
succeeded all these eminent sons of this country. | wish you all
success and good health.

| will be failing in my duty if | do not make a mention that we
are passing through very bad days. Our economy is in
shambles and | am afraid things, as they look, are not very
bright. | do not want to strike a note as a prophet of doom, but
yet it is my duty to remind you, as well as the Government, that
difficult days are ahead. Sir, this is the House where we reflect
public opinion, their sufferings and troubles. It is not only our
duty to echo the feelings of the public, but also it is our sacred
right to do so. While discharging our duties as responsible
of the parties we may, at times, in our anxiety

these reasons and because of your legal
because of your great experience, we regard It as the good ludt
of this House that we have you as our Chairman. This House
and the h bl who it have their own
ways and sometimes their own mood. There Is such an
intellectual and political equipment possessed by most of the
Members that you will find a great variety and enrichment in the
gy that we use but, on the whole, you will
find that we are a very reasonable and co-operative lot. We
expect from you and we promise to you that we will give you all
the co-operation and support in upholding, promoting, observing
and preserving the high of par yp
and parliamentary life of this House.
Sir, | welcome you again,
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express our views a littie harshly which some peopie might not
like. During such occasions we want you to be more indulgent
to the Opposition than to the ruling party because m are in a
minority and also in Opposition.

As you know very well, without Opposition, no dsﬁwacy will
thrive and if there is no Opposition no Minister and no
Government would be active. As a result, we will have nothing
but a fertle ground for Fascism to emerge. So, you will
understand the importance of the role of the Opposition parties
and would be a litle more indulgent.

There may be Umes when stresses and suains will
compel people on this cide to be a litle tough. On such
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momentous occasions, your wisdom, faimess and generosity
should be there to guide us on the right lines and also direct
the Government to be more serious. We want that your

an d may be i with gratitude by
posterity and upheld as the tradition of Parliamentary
Democracy.

Sir, there may be times when we may disagree from you but
you must appreciate as Napoleon once said that—

“The people to fear are not those who disagree with you
but those who disagree with you and are too cowardly to
let you know.”

So, you need not have any fear about us, but you have to be
very cautious with the people who disagree with you but are too
cowardly to let you know that.

Once again, | weicome you to this august House and wish
you good luck and godspeed.

Shri Bhupesh Gupta : On behalf of our Party in this House
and on my own behalf, | welcome you, Mr. Chairman, on your
installation in the august Office of this House. You have today
come to occupy a position in the House which over the years
has acquired a high distinction and a certain democratic
credibility, not so much as a result of the fact that the Chairman
of the Rajya Sabha happens to be the Vice-President of India
as due to the contributions which have emanated from the
Chair in the conduct of the business of the House. Indeed, your
high office in this House has shone not in any reflected glory
but in its dynamic impartiality, its boldness, its comprehension
of the problem affliciting the nation and our people’s struggle to
remake our country and, above all, In its responses to the urges
of our toiling masses

Mr. Chairman, it was my privilege to be in this House when
your great office was inaugurated 22 years ago with that
eminent p and Dr. S. F in
the Chau you, Sn have now come to occupy. In those days
when the British P. ‘Mother of P.
was uncritically adored in some quarters as a model to follow,
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the House of Lords in the Westminster, if only in the matter of
functioning and procedure. That the Rajya Sabha was the
product of no heredity or royal prerogatives tended to be
forgotten by those for whom Westminster was almost a shrine
and May's out-dated book on parliamentary practice a Bible.

But, Sir, it goes to the credit of our first Chairman and the
Members that they did not allow such anti-democratic
tendencies to overshadow the Rajya Sabha's future. Step by
step, the Rajya Sabha, through the leadership from the Chmr
and by the efforts and ggles of its has
itself into a strident forum of our parliamentary institutions,
despite the obvious limitations arising from the manner of its
creation and existence and, if, | may say so, the attempts on
the part of certain authorities to treat it as a mere show-window.
| must, however, add that the late Prime Minister, Jawaharial
Nehru, treated this House with great respect and shared our
strivings to make this House dynamic, lively and useful within of
course, the four comers of the Constitution. Our first Chairman,
Dr. truly an played yeoman's role
in building up the high tradition not only of this House but of the
Chair itself. Permit me, Sir, to wish him speedy recovery from
his present illness on this occasion. He won our hearts not only
by his scholarship, high vision but also by his good humour,
disarming smile and deep regard and affection for all

y those in the O, ition. Sir, the image of
the Chair in a parliamentary institution such as ours rises with
the Chair's attitude of sympathy, understanding and
accoramodation in relation to the Opposition. This iadeed has
been the Chair's by now well i as well as i
tradition to which, we hope, you, Sir, will add your worthy
contribution not only to uphold but to cary forward that

- tradition.

We know your path may not always be easy, but you can
count on the willing co-operation and qoodwul of all of us. WO

~ gave that peration to Dr.

“your predecessors, Dr. Zakir Husain, Snrl V.V. Giri and
'Shri G.S. Pathak. You, Sir, have stepped into this dffice at a
‘very criical moment in our history when the worst ever
crisis since has our country,

there were some attempts to make this House ing like




RS-

66

when the privations and sufferings of the masses have reached
the limit of endurance, when the sharp struggles are opening
out between the forces of progress, on the one hand, and those
of reaction, ori the other, with the protagonists of status quo
and so-called pragmatism showing up their utter bankruptcy in
facing the grim challenge. Democracy is grievously threatened
by the combined forces of reaction, and these forces are
ramified on either side of the line that, in a parliamentary
setting, divides the Treasury Benches from the Opposition.
Democracy, including its parliamentary form, is menaced by the
forces of neo-colonialism, monopoly capital landlordism and by
an arrogant and politically ill-bred bureaucratic brass which has
only contempt for Parliament and, last but not the least by
rampant corruption to which your predecessor, Shri Pathak, had
rightly referred in is farewell address to us the other day. |
hope, Sir, you will take note of corruption not in a valedictory
performance but in your day-to-day functioning which begins
from to-day as the Chairman of this House.

Sir, the masses are struggling to-day against high prices,
unemployment and for social justice so long and so cynically
denied to them. They are fighting for a radical change of the
social order which alone can save them from the depredations
of the exploiting classes and the nation from an economic and
political catastrophe. The Rajya Sabha to-day can justify itself
by giving language to the fighting urges of our down-trodden
millions and not by trying to sweep them under the carpet. The
voice of the masses echoed, heeded and respected here
makes the House great and win it popular esteem and
affection. The House must mirror the life and struggles of the
masses outside and that must not be allowed to be clouded by
what goes on in the corridors of power elsewhere. The rapport
with the toiling masses is of paramount importance for the
vitality and future of parliamentary institutions and in this
context you, Sir, are called upon to play an important and
creative role.

You, Sir, in your election appeal to us, expressed your
sentiments for overcoming age-old poverty and making
“Economic inequality and social injustice” things of the past.
You will agree with us that those objectives can never be won

’
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except by the struggles of the masses. They can never be
advanced by serving the status quo or encouraging the policies
that are for ity and
social injustices.

In your appeal you have said : | pledge myself to be worthy
of the confidence that you have reposed in me. | seek your
goodwill and support™. On behalf of my Party, | reciprocate by
pledging our goodwill and support to you trusting that your
deeds will match in spirit and letter the profound words of your
solemn pledge. May |, in the end, congratulate you on the
assumption of the great responsibility in the service of the
masses, democracy and the nation for which impartiality,
imagination and courage to displease the vested interests in
economic life as well as in the seats of monopoly power are
essential prerequisites.

Sir, once again | thank you and congratulate you.
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Shrl Niren Ghosh: Sir, | rise, last of all, to welcome you. | |

extend o you a warm welcome on behalf of my party and on
behalf of myself as well. As has been said earlier, you have
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been ing various iti of in the system
of parliamentary democracy. But we have a feeling that
i is being eroded and is

y
being sought to be muffled. | have seen your predecessors in
this office. Though | have not been in this House as much
longer as Mr. Bhupesh Gupta, but | have seen in this office Dr.
Radhakrishnan, Dr. Zakir Husain, Mr. Giri and last of all, Mr.
Pathak. So, over the great number of years, all through this
period, | have a feeling, | have a direct experience that the
privileges, conventions and traditions which this House enjoyed
at the time of Dr. Radhakrishnan, have been greatly eroded.
That is my strong feeling. | do not know whether all will agree
with me.

Sir, | would like to remind you that Rajya Sabha represents
the States of India, that means the nationalities of India. And as
such, | have a feeling and | am firmly of the opinion that Rajya
Sabha should enjoy equal powers and privileges with Lok
Sabha... And the Constitution should be amended so that the
representatives of the States, ie. the nationalities can be
directly elected to this House. That is my feeling. So, Sir, now
we are passing, as | feel in my long life, perhaps through the
worst period in the history of India, since Independence.

| hope you will maintain the traditions and privileges of this
House and seek to extend them further as these were during
the time of Dr. Radhakrishnan at least . . . .

Sir, | warmly welcome you. v

Shrl Hamid All Schamnad: Mr. Chairman, Sir, let me on my
own behalf and on behalf of my party, Muslim Leagde, whole-
heartedly and sincerely welcome you to this House which is the
supreme legislative body of the land. Late V.J. Patel, when he
as elected to the Imperial Legislative Assembly, oeclm_q s |
se to belong to any political party or | belong to all political

s". That was the sense of impartiality, that was the sense
justice that has been shown by that great leader. [ am quite
re, Sir, that you also would show that sense of justice nvgd
partiality to all groups and to all the parties that are here in
is House. You have gol wide and rich experience as a
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legislator, as a Minister, as the Chief Minister of Karnataka and
also as a Governor. Now, Sir, as the Vice-President of this
great land of ours and as Chairman of this House, | am quite
sure you will be upholding the integrity and decency and
decorum of this House and on our behalf and on behalf of my
party let me assure, you , Sir, that we will co-operate with you
in upholding the integrity, decency, dignity and decorum of this
House. Let me wish you all success, Sir. Let God Almighty give
you strength and courage to do justice without fear or favour.

Thank you, Sir
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Shri N. G. Goray: Sir, | am very glad to extend to you a
wholehearted and warm welcome on behalf of my party as well
as on my own behalf in this House. Sir, | think this is not the
occasion when | should inflict an erudite lecture on neo-
colonialism and fascism or refer to the good old days of
Ramrajya about which nobody knows anything. We have to live
in the present. | can only say that so far as this House is
concerned, we have tried to maintain a tradition of dignity, of
brotherhood and of justice. Sir, | am quite hopeful that under
your guidance this tradition will be maintained. It is very
necessary 1o be very careful about it because the days ahead
are likely to be very difficult and very turbulent. A great
responsibility will rest on the shoulders of all the Members of
this House. There will be differences of opinion, there will be
conflict, there will be contradictions. But, Sir, | have no
inferiority complex because of the fact that | belong to a small
party. Also | have no doubt that those who enjoy the majority
are in.no way less than me in their patriotism or in their good
intentions for the welfare of the people because, Sir, if | lose
thal confidence, as soon as | begin o doubt their bona fides, | think
there is no reason why | should sit in this House at al
Therefore, so long as | sit in this House, s0 long as | participate

75

hnwdebahas‘hbasicmnmﬁonismitisposd?bm
convince those people who are sitting opposite to me if my
argummvulidlndifmlovefotmyemmtymons
genuine. That is how | work, Sir.

Sir, | hope and trust that the traditions that have been set by
your illustrious predecessors will be upheld & ite
sure, Sir, that in your case appearances will
have a meek and modest exterior but | am
occasions arise we will find that you can be
be decisive. | hope, Sir, you will be firm
upholding the fine traditions of this House.

having served the country in different capacities, you will
conduct the business of this House ably, e gre

traditions. You are a man of character; you are personification
of simplicity and humility; you are an integrated personality.
Devotion to duty and devotion to God are the two vital
characteristics of your life. My greatest satisfaction is that at this
critical and difficult period of history of this sacred land the one
mmmwinmmwmmmnmm
the Chairman of this House of Indian Parliament. | wish and
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Procedure that help the Chairman. Oftentimes we have to skip
the Rules of Procedure and cast a blind eye to it because
Members also digress from the Rules of Procedure but then

trying to put forward his point of view is to reflect the trials and
tribulations that the country is facing today. There are various
issues, various problems, that country faces and it is but natural
that Members, whether they be in the Opposition or on the
Treasury Benches, try to refiect the aspirations of the people of
the country and in doing so at times it is possible that
Member feels agitated or a little perturbed with what isg‘ ing O
and reflects it in a very heated type of argument but, Sir,
you know what the Member is about you will also know how to
deal with the situation. | know you have had experience not
only as a Minister, as a but also as a legi: and
you have known politics in this country. You have dealt with
politicians and you will be dealing with politicians in this House
also. Therefore, it will not be difficult for you to know the mi

of the Members and to deal with them and to act with 'mmon.
fairplay and firmness in upholding the good traditions that this
House has always upheld and to blaze a path which will enable
you to endear yourself to all sections of the House irrespective
of party or politics. Sir, you would have had an inkling of what
the Members think because even while welcoming you some of
the Members had used the occasion to refer to their own
programmes and policies and their own political philosophies.
And that | think was in a very subdued tone and in the days to
come you will see how it expresses itself in more exuberant
forms. | know that with all the rich experience that you have you
will be able to endear yourself to all the Members of the House
and keep up the traditions that we already maintain.

With these words, Sir, | welcome you to the Chair.

Mr. Chairman: Friends, | thank you all for your kind words of
welcome. | feel overwhelmed with gratitude by this signal mark
of your confidence, but, even more than gratitude, | feel the
heavy responsibility and burden of this high office. | am,
however, confident that in lightening my labours | can count
upon the nchwlehg:czol will be inheriting fromr my illustrious

predecessors. i ing my duty and dischargi respon-
sibility, it thallbemyeomtnmondnvourwl ;owgmy
nes laid down by the galaxy of di nngulshodmonm
have occupied this august office before me. In this task I
require the co-operation of you all and | hope and pray that |

"ihe ifiment of the
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may continue to enjoy, in abundant measure, the same love
‘and affection of you all. | can assure you that | shall strive to
deserve it and to be fair and impartial under all circumstances.

_ Friends, | should like to say a few words about my special

before assuming the responsibilities
beyond my control have denied
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We lu pledged to the democratic way of li'e and have

‘§

in our Constitution.
iz., to secure for all ouv:.h.zms social, :'eono’r:;c and polmu:
Lu‘:tnx Democracy signi a temper of mind, a sense of
mility. A true democrat must subject himself to frequent self-
ination. It is such seif-scrutiny that will save us from
s of infallibility and vamy which an')oxnnony inconsistent

nllmhocrbomuliytoanmoomlmddownmm
and may differ only as to the manner in which the
. The

under the guidanca of Parliament, we have laboured for
objectives laid down

us, therefore, put our shoulders to
of this exhilarating experi
all for your vlluablo co-

jal. do hope that, with your co-operation and gox
will ensure a standard of debate, conducted with digni
m, which would ensure the smooth working
, and through this means, the due attainment of our

thank you all once again for your affectionate welcome.



Vice-President of India and Chairman, Rajya Sabha

M. Hidayatullah: A profile

HIDAYATULLAH, SHRI M.: MA. Barrister-at-law, LL.D,
(Honoris Causa) (University of Philippines), D. Litt. (Honoris
Causa) (Universities of Bhopal and Kakatiya); s. of Khan
Bahadur Hafiz M. Wilayatuallah; b. December 17, 1905; m.
Shrimati Pushpa Shah, 1 s.: Advocate-General, Central
Provinces and Berar, 1943—46; Puisne Judge, 1946—54 and
Chief Justice, Nagpur High Court, 1954—56; Chief Justice,
Madhya Pradesh High Court, 1956—58; Puisne Judge,
Supreme Court of India, 1958—68; Chief Justice of India,
1968—70; President, (i) Indian Law Institute, 1968—70,
(ii) International Law Association (Indian Branch), 1968—70,
(i) Indian Society of International law, 1968—70 and (iv) Indian
Red Cross Society, 1982; Author of, (i) Democracy in India and
the Judicial Process, (i) The South-West Africa Case,
(ii) Judicial Methods, (iv) A Judge's Miscellany, (v) USA and
India, (vi) A Judge's Miscellany (Second Series), (vii) The Fifth
&nd Sixth Schedules to the Constitution of India, (viii) My Own
swell (Autiobiography) and (ix) Editor, Mulla's Mahomedan
Law and Constitutional Law of India; Recipient of, (i) Order of
_iha British Empire, 19486, (i) Order of Yugoslav Flag with Sash,
1970, (jii) Medallion and Plaque of Merit Philconsa, Manila,
1970 and (iv) Knight of Mark Twain, 1971; Vice-President of
ia and ex-officio Chairman, Rajya Sabha,
31-8-1979 to 30-8-1984; Acting President of India, 20-7-1969 to
5-8-1969 and 6-10-1982 to 31-10-1982; Died, Cbit. on
24-11-1992,
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Feli_citations offered to
Shri M. Hidayatullah on
24 January 1980

The Prime Minister,
Sir, | offer my sincere

and change. We

inence,
experience and social vision as our ol 4
you of fullest co-operation, our Presiding Offcer, | Ly
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Dr. (Shrimati) Sathiavani Muthu: It is very pleasant duty to
express my felicitations on behalf of the All India Anna D.M.K.
in the Rajya Sabha on your assuming the distinguished Chair of
this august House of the Parliament. On this occasion, | cannot
but marvel at the validity of the Indian democracy which never
failed to throw up such eminent persons in eminent
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'Sir, from the record of your brilliant career in the service of our
glorious country, | derive a sense of satisfaction that the
Chairmanship of thé Rajya Sabha has been placed in such an
eminent hand of our glorious motherland. Sir, you have been
elected by consensus amidst all the controversies. It is not only
a great tribute to your head and heart, but it is also that they
should throw away their controversies in the national interest.
When | speak about your outstanding personality, it is not
merely on account of convention. | speak about your eminent
personality keeping in mind your career of more than 40 years
as an eminent jurist and as the Chief Justice of India. Sir, you
had been the acting President of India in 1969. The Chairman
is the custodian of the rights and privileges of members of this
House.'| assure you, Sir, that we extend on behalf of our Party,
our full co-operation and expect that our rights and privileges
will be safeguarded in your hands. | would like to extend also
my Party's cooperation to maintain the dignity and decorum of
the House and to maintain the traditional glory of this House.

Shrl Bhupesh Gupta: Sir, | rise to extend to you on behalf of
our Group the felicitations of the Party. | represent in this
House.

. Sir, you have come to occupy the Chair which was once

| bccupied in the formative days of this House, by Dr.
Radhakrishnan, who made the unique contribution, shaping the
ius of this Institution to which you have the honour to
. He was followed by other men of eminence in public life
Dr. Zakir Husain, Mr. V. V. Giri and others. And, therefore,
, we would expect the high traditions under their leadership
the House will be upheld and carried forward by you in the
ahead. You have the unique distinction also of presiding
a House in which the ruling party by a mischance of
and i ies and ise happens

be a party of minority with barely 71 members at présent not
n one-third of the total strength of the House. Sir, this Is not
ly a contradiction in the make up of the two Houses, but a




contradiction that reflects the political life of the country. In the 3

past, Sir, we had the experience of the majority on this side of
the House being ignored and neglected because the Govern-
ment being a minority, thought that we should not be
given due say or due place in the working of the House. You
have even now certain things passed by the majority but

isreg by the that ied those benches. It
is an irony now and interesting and exciting that those who
were with me on this side of the House constituting the majority
now have gone to the other side camying the tradition of
minority there. And | do hope. Sir, neither you nor they, having
learnt from their own bitter experience of the past will ignore the
majority opinion in this House. It is not an issue of minority and
majority only. Sir, we expect that the majority should be heard
subject of course to the i imitati and inhibiti
Sir, besides you are also presiding over a House which is soon
likely to undergo certain changes in the composition.

Finally, Sir, what should | say in your praise? It is customary
to praise the Chair. And, it is sometimes also customary for the
Chairman to praise the opposition. | need not exchange such
needless courtesies. You are a man of eminence. We have
disagreed with you, Sir, when you held that property is not a
fundamental right. In some other situations also we respectfully
disagreed with you. Now, happily, we have come 1o a situation
where property is held to be a fundamental right. These
fundamental differences should be understood and their conno-
tation properly drawn.

Sir, you will, no doubt, extend to the ruling party the rights
and privileges that are due to them as the ruling party. Equally,
we would expect that you would extend to us the same rights
and privileges that are due to us as an opposition; all the more
50 because we constitute the majority in the House, Sir, our
counsel, our wisdom had been shared oply'a few months back
by them and | hope they have carried some good sense with
them. | say this thing because the Treasury Benches are

H
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corrupting benches. Good men become bad but bad men never
become good. That is our experience. So, Sir, | hope under
your guidance we shall all behave according to the highest
standards of democracy.

Sir, time has come when we need vigilance for our democra-
tic institutions. Time has come when we need renovation of
them. Time has come when we must see that the requirements
of democracy and social justice for the people have precedence
over the so-called precedents, May's Parliamentary Practice
and other things like that.

Sir, | may say one thing in the end, namely, that one of the
reasons for the great success of Dr. Radhakrishnan in this
House was that he never read the Rule Book. | can tell you that
he had read many books. He was a voracious reader. But one
thing he realised namely, that he would be losing his leader-
ship, initiative, his own genius and talent and scholarship and

his capacity to carry the House with him, if he looked into the
dried rules and procedures of the House, or, for that matter,
into the May's Parliamentary Practice. He responded to the

of life, of and wishes of the
people and to the extent he did so he rendered a great service
to the House and to the nation. | do hope, Sir, that you would
emulate the great example which your forebears left for you.
We shall give you all our cooperation in the interest of
democracy and for enhancing the prestige and honour of this
great House.

Shri P. Ramamurti: Mr. Chairman, Sir, | join all;the Members
and leaders of the various political parties in welcoming you to
this House. | do not want to refer to extraneous matters while
associating myself with what comrade Bhupesh Gupta said
about your predecessors. | would like to point out, Sir, that you
have a heavy responsibility in this House. | would like to remind
the ruling party that after all they represent 42 per cent of the
electorate; they do not represent the majority of the people of
this country. Therefore, as far as this House 'S concerned,
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though you have been accustomed in other courts to legal
debates on the interpretation of various clauses of the laws that
have been enacted by this House, the Parliament, | want to tell
you, is not only a legislative body enacting legislations but it is
also a watch-dog of the doings of the executive. Many
Members of this House are extremely perturbed at the way in
which executive is assuming more powers to itself and subor-
dinating Parliament to the executive. Therefore, Sir, whatever
might be the rules, whatever might be the procedures that are
laid down, it is necessary for you to take the traditions forward
and to see that the Parliament really acts as the watch-dog of
the executive and prevents the executive from carrying things
down. Therefore, it becomes important that opportunity must be
given to the opposition Members here to raise important

of policy, i ions on the activities of the
executive so that we really act as the watch-dog of the
executive and do not allow the executive, running the Govern-
ment in their own way without the wishes of the Parliament.
That is a very important question that | would like to stress
upon here.

Apart from that, as | said earlier, Parliament will have to
e ions of the

reflect the ggles and
in this country and from time to time we would be raising the
issues that are today agitating the minds of the various sections
of the working people of this country and | know that time for it
will have to be given by the Government. But | would look upon
you to see to it that the Government agrees to give time for all

q affecting the people, the various
sections of the working people in this country who are struggl-
ing for a better life and their struggles have got to be reflected
in this House and | hope that you will compel the Government
to give sufficient time to all those questions to be raised and
debated upon in this House so that the common people feel
that this Parliament is really the custodian of their
interests that it is a Parliament which reflects the real aspira-
tions of the people and which debates upon their problems and
itiis not debating something with which they are not
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have been created by your predecessors,particularly by the first

incumbent, Dr. Radhakrishnan, and see to it that Pariiament
really reflects the entire aspirations of the people of this
country.

Once again | associate myself with all those people and |
would like to point out to you that in this work, you can depend
upon our fullest cooperation.

Thank You.

Shri B. V. Abdulla Koya: | on behalf of my party, Indian

Muslim League and on behalf of myself, have great pleasure in

ing you and ing you, Sir, as the Vice Presi-

dent of this great country and also as the presiding officer of
this august body.

Sir, you have proved yourself as one of the eminent jurists of
this country and | am sure that you will be able to prove
yourself as one of the eminent custodians of democracy in this
country.

| wish you success, Sir.

Shri V. Gopalsamy: Sir, on behalf of the DMK Party | extend
my warmest congratulations to you. | have great pleasure in
associating myself with the sentiments which have been
expressed by our honourable Prime Minister and other
distinguished Members of this House to felicitate you on your
election to this high office of Chairman.

Sir, | am very glad, you have come to preside over this
august House at a crucial time in our country’s political history.
All of us are aware that in our country, there is a fresh
awakening and a new found confidence that our foundations of
democracy are as strong as they should be and that under the
leadership of our honourable Prime Minister, our country once
again will resume its march in the right direction. liand also my
colleagues feel extremely happy that at this momgnt we have,
with us, you who have the unique and unparalleled experience
in tackling the problems of law and justica. Sir, you have
presided over the Suj Court of India with

Therefore, Sir, | look to you to carry forward the traditions that
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lectures in memory of Lajpat Rai and Feroze Gandhi, your
publications on “Democracy in India and the judiclal process™
and also on “The South West Africa case” are well known and
appreciated throughout the world. | am sure and confident that
you will preside over this House with a deep sense .of
commitment to do justice to all. Once again, on behalf of the
DMK, | congratulate you, Sir.

Shri Dinesh Goswami: Mr. Chairman, Sir, on behalf of the
Independent Members of this House which constitute a sub-
stantial number and which may influence the voting pattern of
the House to a great extent in the days to come. | associate
myself with the Xpi by my gues felicitat-
ing you. You have occupied the highest seat of justice in this
country. But the atmosphere in which you have worked in the
Supreme Court and in the Hight Courts will be vastly different
from the atmosphere which you have experienced here and
about which some indication was given by Mr. Bhupesh Gupta
when he said that you must not look to the Rules Book, but you
should be guided by the mood of the House. | know, Sir, as the
Chief Justice of the Supreme Court, you will find it extremely
difficult to depart from the Rules. But | hope you will also carry
this in mind that this House reflects the mood of the country.
Parliament reflects the mood of the country. Parliament reflects
the mood of the people. Whenever the House becomes
turbulent, it is not because the Members are turbulent, but
because the atmosphere in the country is such that
Members feel agitated. To a certain extent, you cannot
from looking to the Rules Book. After all, we know from our
experience that the judicial interpretation of a particular
depends upon the conscience of the judge aiso. Therefore
hope, you will interpret the Rules in

g party and the Opposition will get its

due share and will get equal treatment from you.

Mr. Chairman: Madam Prime Ministér, Mr. Leader and other
[’ M , | am by the kind words in
which you have welcomed me to this office, and | am very
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point of view because what is good for the country

dmits of doubts and difference. We must, therefore,

£ ourselves to this our task with determination to act and to
ickly.

ends, thank wmmmywmwoxg:sedin
Im.yv:aumilmmtbmmlm ink You
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0f the United Nations Administrative Tribunal and (iv) Title ‘Sat
Seva Ramna’ by His Holiness Sankaracharya of Kanchi
Kamakoti Peetham; Vice-President of India and ex-officio
Chairman, Rajya Sabha, 31-8-1984 to 24-7-1987; President of
India, 25-7-1987 to 25-7-1992
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Felicitations offered to
Shri R. Venkataraman on
18 January 1985

The Prime Minister, Shri Rajiv Gandhi: Mr. Chairman, Sir, |
would like to congratulate you and welcome you as Chairman
of the House. You come to this Chair in the long line of
distinguished Chairmen, starting with Dr. Radhakrishnan. And
you bring to this Chair a dignity and honour which, | hope, will
keep the Rajya Sabha at a higher level and maintain a high
dignity that the Upper House needs. The Rajya Sabha is
traditionally known as the House of Elders. But we see the age
becoming younger and younger. And | know, Sir, thai you too
are mentally very young and alive. And this will go well with the
House. We look forward to a long co-operation with the
Opposition and with yourself, Sir, in the Rajya Sabha.

Thank you.

Shri Dipen Ghosh: Mr. Chairman, let me take this privilege
of associating myself with the Prime Minister of India to
congratulate you on assuming the august office of Chairman of
Rajya Sabha which was held by eminent personalities like
Dr. Sarvepalli Radhakrishnan, Dr. Zakir Husain and others.
Prior to your assuming this august office, we saw you as a very
prominent member of the Union Council of Ministers handling
very important portfolios like Finance and Defence. Basically
you are a politician and so are we, and from that point of view
we are on the same wave length. We know each other's
requirements and it is, therefore, expected that a better
understanding will prevail between the ruling party and the
Opposition through you as the Chairman. You know better than
me or anybody else that the major task of Parliament Is 10
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reveal the truth about the functioning of the Government to the
people. And here lies the importance of the Opposition, and |
hope the Opposition will be allowed to play that important role
in the functioning of the largest democracy in the world. As
Marxists we believe that progress takes place through
contradictions and if one side of the contradiction is nipped,
then, progress will be thwarted. Therefore, | expect that
Opposition parties will get a better deal from you as Chairman
in ensuring that progress takes place.

With these few words | congratulate you once again on
behalf of my colleagues belonging to the CPI(M).

Shri R. Mohanarangam: Mr. Chairman, on behalf of the All
India Anna DMK | associate myself, with the Prime Minister of
the country and my eolhaouo and Leader of the Opposition, Mr.
Ghosh, in cong: you on ing the Chai ip of
Rajya Sabha. My relanonsmp with you is very, very sentimental.

" | know you for the past thity years when | was studying in

college and | am your voter and you are my representative. |
woted twice when you contested from South Madras
Constituency in Madras. Whatever task was entrusted to you,
‘you did it to the satisfaction of all. Whenever | pass through the
»hdustnal estates of Tamil Nadu. whenevsv I pass through the

ial estates of | estates of Avadi,
. Bach and every owner of Iho estates would say, Mr.
i’?enkmuamn—lamiliaﬂy known as RV—is responsible for the
industri of Tamil Nadu. You have travelled

throughout the length and breadth of the world. During the
freedom struggle you were imprisoned for more thart two years.
'All these things made your way up to this mqh post of
ponsibility. | was holding a certain post in my‘State and
Rmvar | conducted any meeting or any programme, | would
temember Mr. RV on almost all occasions. It is not an
@ggoruuon it | point out one thing. Let me tell you what
just two or three months before when | was

ting interview of a lady of 40 years of age who came

with her daughter to obtain my signature for a passport.
obtaining my signature for a passport, the mother told the

hter in Tamil, "Tatai kitte chollu"—which means, take
of the grandfather. Till that moment | was under the
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impression that | was young and energetic. Only when that lady
asked her daughter to get permission from her grandfather did |
realise that | had grown old enough to be a grandfather. Sir,
even after reathing that age of grandfather, still you look like a
bridegroom.

Secondly, Sir, you were the Industries Minister of our State.
You made Tamil Nadu as number one in the map of India. It
has developed industrially to that extent for which you were
responsible. When you were the Finance Minister of this whole
country, you have considered almost all the States right from
the lofty peaks of Himalayas to the sacred shores of
Kanyakumari as one. You have done very excellent work for
the betterment of this country. Now, you are here, Sir. | am not
asking you as your voter or as one of the people of Tamil Nadu
State to give me preference or consideration. But, in fact, | will
try to catch your eye. But sometimes even this size of a man
cannot usually catch the eye of the Chairman. Now, | personally
feel that you would y take up the of giving
that preference for a person who comes from this side. Sir,
some consider me that neither | belong to the Opposition nor |
belong to the treasury benches. | do not know why is it s0? But
| will tell you, Sir, that | belong to the ruling party, whenever
they bring forward good things, and whenever some
controversial things come up here | will take up the role of the
opposition party. My role is like that. Sir, what | would infact tell
is that you are a man who will consider every thing neutrally.
That is why, Sir, on behalf of my All India Anna DMK Party, on
behalf of our M . | again you on
the charge of this Chairmanship.

Shrl M. S. Gurupadaswamy: Sir, it is a matter of great
satisfaction to me and to my colleagues in my Party that you
have been elected as the Chairman of the Rajya Sabha. Sir,
my contact and association with you has spread nearly to three
decades. Sir, you and | worked together in the First Lok Sabha
in 1952. Since that time to this day, | have watched you at
close quarters and also at a distance, and you had occupied
places of power both in your State and also at the Centre. Sir,
Power and humility do not go together always. To use a
Marxian phraseology, power represents thesis and humility
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represents anti-thesis. In your case, | find a synthesis of both.
While in power, you have been humble. Sir, till the other qay,
you were in power, you enjoyed power. Now, you have sprﬂed
from power to status. You have shed power and occupied a
place of honour now. You have not only become the Chairman
of this House but you have also become the Vice-President of
India. You are the Vice-President, Sir, without vice, if | may say
80, .0

Coming from me, you know what | mean. Sir, the majority in
a parliamentary system, has a right to rule. The minority, the
Opposition, has got a right to oppose. And it is for you to
balance the two. In the parliamentary history of our times, we
are facing a number of difficulties. We are in the most trying
times of our history, if | may say so. As Presiding Officer of this
august body, you have got a great responsibility. | am sure, you
will exercise this responsibility with dignity, with decorum and to
the satisfaction of all of us.

Sir, while exercising your authority here, may | make a
request? You can give your ears to the other side of lhe House,
not your eyes. But you must give your eyes to this side of the
House. | am hopeful, in your dignified presence, the
deliberations of the House will achieve a new level of dnamty. I
am also sure, in your P we will be ]
innovations, new and healthy innovations. Y_oq should prove o
be not only a dignified Vice-President and dignified Chaxrman of
this House, but also an innovative and vigorous Chairman of
this House. ‘

The young Prime Minister is hen: May I_ request him mt
Rajya Sabha should be restored 10 its pristine alory, which it
enjoyed once? It should achieve a new ﬁmms.s While the ka
Sabha its duties and responsiblilities as represe
of the people, the Rajya Sabha should perform Il§ dun?s andl
'llaponsibilitiu as representative of the States, in a federal
structure. And it is we, who should be the _guun!lqns of mel

' rights and privileges of the States of the Indian; Union. May
" hope and trust that the Prime Minister and you, Sir, wil g';v;
" heed to this and whenever there Is time, we should devote
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time to discuss various subjects which are not discussed in the
other House? This is what we have been pleading with the
Chair all along.

Sir, in the end, on behalf of my party, may | compliment you
and may | wish you well as the Chairman of this House?

Shrl Jaswant Singh: Mr. Chairman, Sir, it is my privilege, on
behalf of the Bharatiya Janata Party, to welcome you as a
member of our fraternity. For the last four years, you sat
opposite us, across the well of the House and we did our best
of discomfiture and irk You. Your elevation as the Vice-
President of the country and as our Chairman is a just and due
recognition of your long public life. A distinguished public life
brings you to occupy this Chair which has been occupied by
very distinguished Indians. You are perhaps, the first Chairman
of the Rajya Sabha and the first Vice-President who comes
from public life. In that sense, you are nearer us in as much as
the knitty gritty of politics is concerned. And you are far
removed from us because of the distinction of your office, the
very Chairmanship that you presently and rightly occupy. We
congratulate you on this

As Chairman Yyou are the custodian of the privileges of all of
us Members. Your authority as the Chair is cumulative authority
of the House and of each of us as Members of this disting-
uished Assembly. We repose this authority in you, Sir, as our
custodian, in full faith and in full confidence that in your hands
that privilege, as Members of this House, is safe.

| would like to join the honourable Prime Minister and other |
M in the O in well

you and wishing you a distinguished, o:jo);'nblo an:’ only :I
times irksome tenure as the Chairman of this House,
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Shri Parvathaneni Upendra: Mr. Chairman, Sir, | rise to add
my own voice and the voice pl my party epllsaau?mz ;
congratulating you on your elevation as the Cm;n::’rlla o
august House and also as the Vice-President of 5 5

st office a varied experience in t
el b""g-r:c:n‘:m bes. and g y in public affairs.
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You have been a Minister in the State and the Centre also for a
long period. Sir, being a Minister will be both an advantage and
a ge and the ings in the House can be
influenced to a certain extent. Since you have worked as a
Minister, you know very waell how to bale out the Ministers when
they are in trouble, as you have just now done in the Question
Hour. And being a Minister you also know how the Ministers
dodge or try to dodge and here we need your help. | hope you
will come to our rescue whenever a Minister tries to dodge the
House or mislead the House and catch him in the act and help
the House also.

Sir, with your experience, you will no doubt be a friend,
philosopher and guide to all the Members here, particularly to
the young Members to whom the Prime Minister has rightly
referred. This House had never seen so many young members
in its history and | hope the Prime Minister will ensure that more
and more young Members will come to this House in future
also.

Sir, all our privileges are in your hands

now. Democracy

!
|
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Shri Murasoli Maran : Sir, today it is my privilege to join
honourable Prime Minister and other honourable Members in
ing you and tulating you. We are pleased that a

son of Tamil Nadu has been given an opportunity to serve as
the Vice-President of India and the Chairman of the Council of
States. It is a fitting tribute bestowed upon you for your long
and distinguished career in public life. Sir, throughout our
career, you have exhibited sobriety and wisdom coupled with
extraordinary courage. Mr. Dipen Ghosh said that the Opposi-
fion wanted a better deal. | am sure, Sir, we will get it from you
because, having been under the shadow of Mr. Kamraj you had
the courage to oppose the Emergency: you did so by writing
bravely against the Emergency in the front-page article of
Swarajya founded by the great Rajaji, when you were its Editor
— though you supported it at a later stage. Sir, you know the
pulse and the anxieties of the Opposition because, if | may say
$o in a lighter vein, you were sitting as an Independent Member
also in the Lok Sabha for a short duration during Janata days.
Therefore, | have no doubt that you would be even-handed in
funning the affairs of the House, because you know the mood
of the O also. In Tamil Nadu, because of your political

flourishes when the system of checks and b:
well, as you very well know. We are happy that the Prime
Minister has started well in trying to enlist the cooperation of the
Opposition. We are ready to reciprocate the same provided the
Government and the Prime Minister genuinely act upon their
desire and assurances.

Sir, 1 do not expect you to be partial. But anytime you feel
inclined, be partial towards this side because we need your
protection.

And lastly, if you allow me a little frivolity, the Chairman’s
functioning is often guided by whether he is suffering from
spondylitis or not because you have to turn your head to the
left, to the centre and to the right. When | came here first and
saw my seat | thought | was very fortunate in just being before
the Chairman. But unfortunately | found that your predecessor
always looked to the left or right and never to the centre. So if
you suffer from ylitis, | am at an ge, but | will
request you to look to all sides and see that justice is done to
all the sides.

Sir, | wish you all success in your assignment and wish all of
us better luck during your tenure.

Thank you.

skills, you are called a great Chanakya. In fact, the playground
of Tamil Nadu has lost its best player, but what Tamil Nadu has
lost is a gain to the Council of States

'Sir, you have got legislative experience for more than a

arter of a century—in the Ci in the State
islature and in Parliament. | am sure you would run this
se with extraordinary ability. |, on behalf of my party, offer
, Sir, our best cooperation. Sometimes, in this House we
ly have to test your eardrums and that too during the Zero
ur. Our previous Chairman used to run away from the scene
the moment the clock struck twelve. | am sure, as the
%&wuble Prime Minister has put it, you are young in"spirit

| think you will stay with us during these testing times.

hank you, Sir.
‘i';nn S. W. Dhal Association
M the | join the
Onourable Prime Minister and other opposition leadess to
Citate you on your election as the Chairman of this House.
we have seen politicians presiding over this House qng also
icial person, your Justice y

1 Sir, on behalf of the United
i and
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The august office of Chairman requires that not only he must
balance the views of the different political parties but also bring
impartiality in the discharge of his functions towards all
constituents who are here. Sir, we have also seen you, as my
friend rightly said, defending the Government as Defence
Minister and also as Finance Minister very ably and many times
disarming us with the answers and clarifications which you used
to give us. But now your role is entirely different. As soon as
you occupy the Chair, the august office, you are free from
political affiliations or political parties and whatever views you
had propounded as a Minister.

Sir, it is expected that this House will be able to discharge its
functions smoothly under your leadership and also | hope the
high traditions and conventions built in this House over a long
time will not only be maintained but also restored to their own
glory. On behalf of myself and my friends | wish you all success
in your tenure as Chairman

Shrl Ghulam Rasool Matto : Sir, on behalf of the Jammu
and Kashmir National Conference, | join the honourable Prime
Minister and other friends in congratulating you on your being
chosen as the Vice-President of India and, consequently, the
Chairman of our House.

Sir, | may share certain secrets which you told me, with the
other Members of the House in order to prove your integrity and
honesty. When you were the Defence Minister, | saw you in the
Central Hall with a small key in your hand. | asked you as to
which key it was that you were holding in your hand round your
finger. You were pleased to tell me, “This is the key of my
telephone at my residence. | do not want that my telephone as
Defence Minister should be misused. So, when | come to office,
| see to it that it is locked.”

The second thing that you told me and | share with all the
Members here is that as Defence Minister you told me that you
wore getting from home Rs. 1,000 a month to meet your
expenses.

Finally, Sir, you were always, at least twice a week, feeding
us with a cup of coffee, in the Central Hall.

Now, Sir, you have occupied a position in which you have not
only to look to the interests of the ruling party but to the
Opposition. | am sure that under your leadership Members from
the Opposition will get the same treatment, if not better than the
ruling party Members.
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I, on behalf of the National Conference, again congratulate
you and also join the Prime Minister in saying that the sense of
humour which is lacking now in many Parliaments of the world,
should be injected in this House also.

Thank you very much.

Mr. Chalrman: Hon. Members, | am deeply touched by the
very kind references you made to me. | am nol vain enough to
think that | deserve all that but | shall be modest enough to
admit that they are the goals which | will have to strive to
achieve.

India is one of the biggest democracies in the world. It is not
enough that it is the biggest democracy In size. It must be the
biggest democracy In quality, and this can be done only if
Parliament, both the Houses, maintain very high standards in
debate, in discussion, in interpellations and in every one of the
other activities connected with Parliament

In all my long years in politics over 25 years, in one or the
other Houses, | have never been even in the panel of
Chairmen. In that sense, | am a novice in this office. Well, to
quote Shakespeare again, which | am very fond of doing in the
debates, “I am not yet so old, but yet | may learn.”

Well, | can appreciate your anxieties that the pristine glory of
this House should be restored. | am well aware that very high
traditions have been established by people lke Dr.-Zakir
Husain, Dr. Radhakrishnan and a number of others. They were
all glants that India had produced. Well, | can only tell
you that | shall endeavour to walk in their footsteps to Jollow
their example

| was told that | should not lend my ear but lend my eye to
this side. | have proposed doing both, not only lend my ears but
also lend my eyes 1o all sides of the House. If in the exigencies,
1 am not able 10 do o It is not for want of goodwill buf only
because of the pressure on time in parliamentary proceedings.

| shall only confine mysel! by saying that | look forward to a
very pleasant and a very fruitful association with you in the
yeoars ahead

Thank you very much
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Vice-President of India and ex-officio Chairman, Rajya Sabha,
3-9-1987 to 24-7-1992; President of India, 25-7-1992 till date.
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Felicitations offered to
Dr. Shanker Dayal Sharma on
6 November 1987

The Prime Minister, Shri Rajiv Gandhi: Mr. Chairman, Sir,
may | felicitate you on your election as the Vice-President and
as the Chairman of this august House.

In you, Sir, we have a renowned and highly respected figure.
You have held high offices as Chief Minister, as Cabinet
Minister, as the Congress President and most recently, as
Governor.

We welcome you as the Vice-President and as the Chairman
of this House.

Mr. Chairman, Sir, you have been a scholar and an authority
on | law and the Ct , on history, and more
especially on our culture. As a teacher you have taught many of
the Members sitting in this House. Now you will be their mentor
and guide. We are privileged, and indeed fortunate, to have you
at the helm. The position you hold has been held by many
highly respected and admired figures in the history of our
Parliament. Let me assure you of the fullest cooperation of the
Government and | have no doubt that your wisdom will prevail
over this House

Thank you.

Shri Dipen Ghosh : Mr. Chairman, Sir, on behalf of myself,
the other members of my party, the CPM, and by other
colleagues in the Opposition, | join the Prime Minister in offering
our warmest felicitations to you on your assuming the august
office of the Vice-President of our country and as Chairman of
this august House, Rajya Sabha 3

Sir, You have been in active politics for a long time, and we
too are still in politics. And, therefore, from one way we are at
the ‘same wave-length. You will surely, therefore, appreciate
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our reg in the O ion while p ing over this
august House. The ruling party, by virture of its majority, will
have the final say—good, bad or indifferent. But before that the
Qpposmon_musl be given the opportunity to place their point of
view. Earlier, the dignified persons who held this august
posmon he_re. particularly Dr. Sarvepalli Radhakrishnan, Dr.
Zakir Husain, and lastly who is now the President of our
country, Shri R. Venkataraman, had looked to this particular
point, am | hope you will follow their foot-steps and give the
Opposition a hearing on various issues that this House will
confront from today onwards when it will be in session.

Sir, again, | offer our felicitations and welcome you to this
House as Chairman of this House. Thank you.

Shri Aladi Aruna alias V. Arunachalam : Mr. Chairman, Sir,
on behalf of the Anna DMK and on my own behalf, |
conqramlate you for having been elected to the office of Vice-
President of our Republic. It is a matter of great pleasure to
know that you have been elected unanimously by both Houses
of our Parliament. After Dr. Radhakrishnan and Justice
Hid.ayulullan you have been elected with consensus of all
political parties. It shows your eminence and remarkable
enlightenment, faimess and judicious approach. Sir, in
maintaining the dignity and decorum of this House the Anna-
DMK extends its support without any reservations May | remind
you that the dignity and decorum of this House is maintained
not only because of the cooperation from all political agencies
but also by the personality which holds office. Y

Sir, the paramount responsibility of this House is to protect
the interests of the States. That is why it is called Councili of
States. Unf ately during the post-inds period

g into the jt of the State has become a
regular feature of the Government. Unless it Is properly
checked, the purpose and the very objective of this House will
be undermined. The AIADMK Party is always at your disposal
to maintain the prestige of this House. Once again | felicitate
you.

Shri Parvathanen! Upendra : Mr. Chairman, Sir, on behalf of
my party, Telugu Desam, and myself, | offer you our warmest
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felicitations on your assumption of office as Chairman today.
Sir, your election to this high office has a special significance in
that you have been a consensus candidate of both the ruling
party and all the opposition parties. Sir, while agreeing to the
consensus, we have put in a

position. We know that. We have to be guided by you and we
have to be more restrained perhaps because of tha obligation
we have taken upon ourselves. We felt that among the
candidates considered, you are the most ideal and fit to occupy
this office because you combine in yourself age with wisdom,
wisdom with tact and tact with statesmanship.

Sir, as Chief Minister, as Central Minister, as the President of
one of the leading parties and as Governor, you have had wide
administrative experience. Added to that, you have the political
acumen and wide knowledge of constitutional law. Sir, you are
a worthy successor to a number of distinguished people who
occupied this Chair. Your predecessor, Mr. Venkataraman, has
handled the affairs of this House most tactfully. Since he is no
longer occupying the Chair here, | can confess that we had a
perfect understanding with him. That understanding even
extended to confiding in him about our plans for walk-outs and
noise in the House. We kept confidentiality and we expect the
same ftype of understanding from you and aiso the
confidentiality which we were maintaining with the previous
Chairman.

Sir, the people say that you are a leftist. We would like to
know by experience whether you turn more to the left or to the
right of the House

Lastly, | know that when you were the Governor of Andhra
Pradesh, you had a picture of Lord Venkateswara in your office.
You always looked to him. You told me also that whenever you
are in doubt, you look to Lord Venkateswara for guidance. In
“this House, you may not be able to have a picture of Lord

r a, but | will stantly remind you of Lord
Ver as, a repi of Andhra Pradesh. | won't
say as a representative of the Lord, but as a representative of
Andhra Pradesh, | will be a constant reminder o you of your
devotion to Lord Venkateswara. May he guide you to be more
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mmispanous:oro tactful and more fair in dealing with the affairs of

Shrl M. S. G 2 Sir, N

" | < Sir, 6, 1987 is a
very important day in your life. 'You have taken over thi

; is au
mﬁ:’dzm my own Whev . on behalf of my Party, andg:sr:

a g e, | ' i
Chair. | say this with feeling because my’ associaﬁonyoxl:: ;r::
:I.:’snben;n :m ::ryr;co;;'; incleedlo . @ very meaningful association.

m)
i 'y long association now because of

Sir, pedagogy to Vice-Presidentship of India is a jou
You were a pedagogue to begin with in the Luckno':n%r'\?:‘er?senyy
::em | was a student myself. You taught Constitutional History
. re very successfully. You were not a bad teacher at all, Then
ate had a hand in your life, and indeed fate had definitely a
hand when you were chosen unanimously to the very important
place of Vice-Presidentship of India. In this play of fate, both
the R_ulmg Party and the Opposition had a role to play. bunng
"_le t_lme mn Mr. Rajiv Gandhi and the Opposition were
differing widely on various issues, we agreed, both the Ruling
Party and the Opposition, the Prime Minister and the Gpposition
leaders on your candidature; it was a happy augury. And you
are the Vice-President of India, you are the Chairman of our
House. You have seen Iife, occupied many places of
Importance. You were a Chief Minister, you were a Cabinet
Munu}w here, you were a Governor and now the. Vice-
President. Besides, you had managed the affairs of the political
organisations. So, you have the experience of an administrator

as well as manager of political parties. You have the knowledge

;; ';c:ach:v, @xperience of an administrator and organiger of
parties, and more than all the abili

manage public affairs. e enpamen

Sir, you are the Vice-President of India. | hopo are
p the
Vice-President without being ‘vice', bereft of any v»c:.‘;ou have
combined in yourself a long experience and knowledge. That |
lhopok will help you and help us in this House to carry on our
ask. .

Sir, your duty as the Chairman of this august body is very




difficult indeed because you are occupying it at a very difficult
time. It is not enough to keep the law and order in the House,
however, much it is important. It is more necessary, more
important to keep up the dignity, the norms, the traditions of this
House. More than all this, Sir, it is your onerous responsibility to
see that this Parliament, this House of ours, which is a limb of
Parliament, a part of Parliament, sheds all its weaknesses,
becomes strong. It is fragile for various reasons. There have
been onslaughts on Parliamentary institutions in India. There
has been considerable erosion of its importance, its relevance
even. At this juncture you are occupying this Chair. It is your
duty, Sir, not only to uphold the dignity of the House but to
keep the balance even between the Treasury Benches and the
Opposition.

As the days go on, the bility of the is
also affected, accountability of the administration to the Houses
of Parliament. As the presiding authority, it is your task to
restore its importance, its personality. All of us are one here in
spite of the fact that we are divided between various political
parties. Respect for p: tary is dling in the
country and parfiamentary institutions are in a state of crisis, if |
may say so. The Government has become very authoritarian
and the master, the Parliament has been reduced 1o
insignificance. Therefore, Sir, without taking much of the time of
the House | request you as the Chairman of the House in future
to safeguard the interests of both the Treasury Benches and
the Opposition evenly and the Opposition at this particular hour,
juncture is very important. Though they are divided, we are one
on various issues. This should guide you, Sir, in your role and
conduct

May |, Sir, in the end- wish you well and hope and trust your
career as the Vice-President of India, and the Chairman of this
Holse, will be remembered for a long time to come. | will be
failing in my duty if | don't say one word for your illustrious
predecessor, Shri*Venkataraman. My colleague has already
spoken about him. He did really well and you have succeeded
him and also succeeded many many llustrious predecassors

Sir, in the end | wish you the best
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Shri N. E. Balaram: Mr. Chairman, Sir, on behalf of myself
and my party | offer my felicitations. | know that you are a great
scholar and a man of rich experience in politics. | am very glad
that you have been elected as the Chairman of this House and
the Vice-President of this country. Once again | would like to
offer my felicitations to you on my behalf and on behalf of my
party.

Shrl Murasoli Maran: Mr. Chairman on behalf of my DMK
party and on my own behalf | whole-heartedly welcome you on
your election as Vice-President of this great republic and the
Chairman of this illustrious House. We all know you have a
briliant academic career. In fact, you have been in the teaching
profession and for a long period. For nine years, you taught law
in the Lucknow University and then you taught law at
Cambridge also. Here | would say, perhaps after Dr. Sarvepalli
Radhakrishnan you are the only teacher to have come here to
occupy the highest post. So, it is a great tribute to the
teaching community of our nation. | think Dr. Zakir Husain was
also a teacher. So, you belong to that noble tribe of teachers
who can guide us. Sir, many of your students are here as
Members. So, you have got a very good lobby here. In fact, |
would say, our House is also very much like a classroome—not
like your Cambridge University but like a village school” You
have to meet many recalcitrants more often, but, Sir, you can
counsel and conduct the House in a nice manner. i

Sir, | for one would not accept that this is the House of
Elders. No, it is not a House of Elders, it is the Council of
States, a part of our federal system. Therefore, Sir, we have got
certain As jpayee was saying, we have
noticed that our words had been often butchered. In this House
there had been a tradition to raise many important public issues
after the Question Hour. Somehow or other that right of the
Members has been taken away. Therefore, | would request you
to restore that pristine glory of this House once again and give
us back the right that we have lost. That is my request
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| know, Sir, that Prime Minister Indira Gandhi made use of
you as the personal emissary and you had visited Tamil Nadu
many a time and also you returned to Delhi with great success
| know that. Sir, this morning along with all the opposition group
leaders | met you. | was simply astonished by your diplomacy
and persuasive power. Sir, | do not want to let the cat out of the
bag as my honourable friend, Shri Upendra, who told you how
he was dealing with your predecessor. | would say that | am
very much worried because of your persuasive abilities. We the
opposition people, have to be very careful with you because
you are a type of diplomat who will kill us with kindness. So we
have to be careful. With these words, | offer you our whole-
hearted cooperation in the conduct of the business of the
House.

Shri Ghulam Rasool Matto: Mr. Chairman, Sir, on behalf of
Jammu and Kashmir National Conference and on my own
behalf and as Chief Whip of the United Association of Members
of this House, | offer my felicitations to you for being elected as
the Vice-President and Chairman of this House. | vividly recall
an-incident in 1964 when you were the Minister of Industry of
the State of Madhya Pradesh. There was a meeting of the
Small Scale Industries Board to be held in Bhopal and |, as
Chairman of the Kashmir Chamber of Commerce, had also to
attend that meeting. We left in a train from Delhi. There were
torrential rains and the train got stuck up at a place near
Gangapur, | think. You were also travelling in the same train
The fust thing that you did on that occasion was that you came
out of your compartment and ensure that every passenger in
the train got his food. That was your great achievement and |
saw how you worked in that capacity. Of course, when we
reached Bhopal, the meeting was already over, although you
were the Industry Minister there.

| also vividly remember that when you were a Member of the
other House, you were also travelling in the same Matador for
M.Ps. to and from your house as other M.Ps. would do. We
lived in the same Canning Lane. Sir, you are an embodiment of
humility and wisdom and | trust and feel sure that in your hands
the prestige of this House will remain secure and safe.
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| again offer my heartiest felicitations to you, Sir, and hope
that under your kind guidance this House will fulfil the task that
has been assigned to it by the Constitution of India.

Shri Chlm Basu: Slr | |om the Prime Minister and other

in , on my

own behal' and on behaN ol my party, heartfelt ar\d sincere

felicitations on your being unanimously elected as the Vice-

President of this great Republic and the Chairman of this
House.

Sir, this House has got its own distinct features and
responsibilities to discharge. As it is the Council of States, this
House has greater responsibility of looking after the interests of
the States which constitute this great Union of India. You, Sir,
as the Chairman of this great House happen to be solely and
undisputedly the custodian of the rights and privileges of the
Members of this House. We, the Members of the Opposition,
are sometimes faced with certain situations in which | would
urge upon you, in the interest of the dignity of the House and in

ge of your y of g the df

ul the House, that you should show us a little more indulgence.
We, as you know, Sir, as Members of the House, are always
amongst the people, in the midst and thick of politics. There is
no virtue in concealing it. And we have to associate ourselves
with the hope and aspirations of the people outside. We are
also to articulate their hopes and aspirations. Sir, you_have
been, in the past, in the very thick of poliics and | don t.think
that you repent for it. It is a glorious part of your brilliant career.
You know the , hopes and asp of
the people who are not here, who are outside this House, You
have represented the vast masses of our country at different
places and you have done it successfully. You have rich and
varied experience, and | hope and believe that with your rich
and varied experience you would guide us, help us, as
Members of this House with the particular role that we have to
play from this side of this House, to discharge our
responsibilities.

We in the Opposition, as | have mentioned earlier, have got
our own role and we shall play it, and we can play it better if
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you have the generosity of showing a little more indulgence to "

this side of the House because on us rests a bigger
responsibility to bring about changes in the policies of the
Government and the attitudes of the Government .

Again, Sir, on behalf of my party and on my own behalf, |
extend my heartfelt and sincere felicitations to you.

Thank you.

Shri Nagen Salkla: Mr. Chairman, Sir, | and other Members
of my party, AGP, are very happy on your election to the
glorious office of Vice-President of this great country and on
your assuming Chairmanship of this august House. We think it
is a matter of pride for the whole country to have a man of
knowledge and wisdom as the honourable Vice-President of
this country.

Sir, the country finds in you a rare combination of the
personality of a scholar and the personality of a political thinker
and political worker, without any conflict between the two. |
hope and believe that your personality will guide not only this
august House but also the whole nation.

With these few words, Sir, |, on behalf of my party, AGP, and
also on my behalf, offer my respectful felicitations to you.

Thank you
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Shrl Tridib Chaudhurl: Mr. Vice-President and Chairman,
Sir, | rise only to add my voice to the sentiments of felicitations
and weicome that have been already voiced by so many
distinguished Members of the House.

Sir, knowing you as | have been for the past so many years, |
have known that you have never allowed differences in political
opinions to affect personal relations or your fight for the just
rights of everyone. Sir, you have added lustre and distinction‘to
the various high offices that you have occupied in your varied

“and distinguished career. | hope and have great confidence that
you will add greater distinction 1o the office that you have come
to occupy as Vice-President and Chairman.

Thank you.

Sardar Jag|it Singh Aurora: Mr. Chairman, Sir, it is my
proud privilege to felichate you on behalf of the Akali Dal and
on my own behalf on your election to the august office of Vice-
President of India and Chairman of Rajya Sabha.
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You, as Governor of Punjab, endeared yourself to all
Punjabis, and it is to your credit that, in spite of being in politics
for such a long time and having held important organisational
and administrative offices, you have managed to remain non-
controversial and command the confidence and respect of all
parties. It is a great achievement, and | am sure you will adorn
this office with credit. | wish you, Sir, well and look forward to
this House performing its constitutional and political duties with
competence while maintaining its decorum as the House of
Elders under your able guidance

Thank you, Sir.
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Shri Thomas Kuthiravattom: *Honourable Chairman, Sir, |
am very happy to offer my sincere felicitations o you in
Malayalam, my mother tongue. | fully associate myself with the

already by my g Il

here. Sir, on behalf of my party, the Kerala Congress from the
small State of Kerala in the southernmost part of this large and
great country, | offer my heartfelt felicitations on your being
elected as the Vice-President of the Republic and Chairmap of
this august House. Sir, you have held many high positons
before occupying this high office. | wish you all the best in your
new assignment as well. May God bless you i

Mr. Chairman: Honourable Prime Minister, honourable
Leader of the House and honourable Members, | am most
touched by the warmth and kindness with which the Prime
Minister and h b have me to this
House and the generous sentiments expressed here, It is with
humility that | have entered upon this office. | pray that | may
be enabled to uphold the high traditions of the Rajya Sabha. |
am conscious of the invaluable contributions made by my great

“English transiation of the Malayalam speech
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predecessors including specially Dr. Radhakrishnan, Dr. Zakir
Husain and Shri R. Venkataraman. | shall endeavour with your
cooperation to follow their light in materialising the will of the
House.

The Rajya Sabha as a deliberative body can bring to every
issue an outlook of mature, dispassionate and sensitive con-
templation in consonance with the lofty idealism of the stalwarts
in our nation's history. The House thus has a vital responsibility
to fulfil vis-a-vis the past, the present and the future. While we
address ourselves to this task, the eyes of the world outside
perceive our every mood and motion. The people of India hope
unfailingly to benefit from the wealth of patriotism, knowledge
and wisdom that abounds in this House. | am fortified by the
presence here of personages who have been in the forefront of
our national life and have long parliamentary experience. Their
contributions from day to day will be an invaluable element in
our proceedings. Equally, | am happy that the House has
honourable Members who while young in years have the marks
of wisdom on their brow. As a Persian saying has it "3l @
e A W Am-3-we, that is, a person is respected as an
elder not so much by the age in months and years as by the
wisdom he displays. So | would like to repeat that this is the
House of the Eiders. So in the House | look forward to dignified
discussion guided purely by perceptions of the national interest
and | hope that in doing so, honourable Members will be
mindful and considerate about each others rights at all times,
more especially when a coincidence in their views eludes them.
We could with advantage keep in mind what Voltaire is said to
have stated | might disapprove what you say, but | will defend
to death your right to say it." &% @ &= % wgma &
ofv,."It is perfectly in consonance with our own thought
emanating from ancient origins. The Rigveda enjoins: ‘31
w: o oy e

On my part | pledge myself to do all that | may during my
term of office 1o enable you to participate in the deliberations of
this House in due and appropriate manner.

19

Once again, | thank you most sincerely for your most

words of fel | offer my to the
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K. R. Narayanan : A profile

NARAYANAN, SHRI K. R. : M. A (English Literature), First
Class First, University of Travancore, Kerala. B.Sc
(Economics), First Class Honours, London School of
Economics; s. of Shri Kocheril Raman Vaidyan; b. October 27,
1920; m. Shrimati Usha Narayanan; 2 d.; Lecturer, University of
Travancore, 1943; Journalist with ‘The Hindu' Madras and
‘Times of India’ Bombay, 1944-45; London Correspondent of
‘Social Welfare'—a weekly from Bombay edited by Shri K.M
Munshi, 1945—48; Joined the Indian Foreign Service, 1949 and
served with the Indian Missions in Rangoon, Tokyo, London
Australia and Hanoi and held different positions in the Ministry
of External Affairs; From 1954 to 1955 taught Economic
Administration at Delhi School of Economics and was also Joint
Director of the Orientation Centre for Foreign Technicians;
India’s Ambassador to Thailand, 1967—69, Turkey, 1973—75,
The People’s Republic of China, 1976—78; Secretary, Ministry
of External Affairs, 1976; After retirement from Foreign Service
In 1978 was appointed Vice-Chancellor of Jawaharlal Nehru
University in January 1979 and held the post till October 1980;
Appointed Ambassador to United States of America, 1980—84;
Had been Member of Indian delegation to, (i) United Nations
General Assembly, 1979, (i) the UN Security Council fin
N 1985 on N Ind @, (i) Conferencer of
Non-aligned Nations at Harare in 1986 and (iv) the Special
Session of the UN. General Assembly in May 1986 on the
critical situation in Africa; Elected to Lok Sabha, 1984, 1989
and 1991; Union Minister of State for () Planning, 1985,
Shri K. R. Narayanan (ii) External Affairs, 1985-86 and (iil) Science and Technology,

(27.10.1920) Atomic Energy, Space, Electronics and Ocean Development

Vice-President of India and Chairman, Rajya Sabha and Vice-President, Council of Scientific and Industnal
(21.8.1992 ) Research, 1986—89; Member of the Universal Academy of
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Cultures, Paris; Honorary Fellow of London School of
Econom«cs Honorary Fellow, Jawaharlal Nehru Centre for

seal Honorary Fellow of
Centre for Development Smdms Kerala Doctor of Science
(Honoris Causa), University of Toledo, USA; Doctor of Laws

(Honoris Causa), National L

National University has instituted an annual KR, Narayanan
Oration™; Nehru F ip in 1970—72
for study of Nehru's Non-alignment; President, (i) Indian
Institute. of Public A and (ii) Mission

Institute; Chancellor of Delhi University, Panjab University,
Pondicherry University, Assam University, North-Eastern Hill
University and Gandhigram Rural Institute (Deemed University);
Visitor of Makhanlal Chaturvedi National University Institute of
Journalism, Bhopal; Chairman of (i) Jury of the Jawaharlal
Nehru Award for Internalional Understanding. (i) International
Jury for the Indira Gandhi Prize for Peace, Disarmament and
Development, (iii) The Advisory Committee for the Rajiv Gandhi
Sadbhavana Award, (iv) The Jury for International Gandhi
Award for Leprosy, (v) The Jury for Indira Gandhi Paryavaran
Puraskar, (vi) The Jury for Dr. B.R. Ambedkar Award for Social
Understanding and Upliftment of Weaker Sections, (vi) The
Jury for Dr. Ambedkar International Award for Social Change
and (viii) Jury for G.D. Birla Awards for Humanism, India's
Heritage and Culture and Rural Upliftment; Author of, (i) “India
and America: Essays in Understanding”, (ii) "Imagas and
Insights™ and (iii) “N g in C

Relations” (Joint Authorship); Vice-President ol India and
ex-officio Chairman, Rajya Sabha since 21.8.1992.

Felicitations offered to
Shri K. R. Narayanan on
25 November 1992

The Prime Minister, Shrl P. V. Narasimha Rao : Mr.
Chairman, Sir, on behalf of my Government and my party and
all the Members of this House, may | extend a very warm
welcome to you. We feel privileged to have you with us here to
conduct the proceedings of this House.

Tha rich experience in such diverse walks of life as
and politics that you have
bmughl with you will, | am confident, be of immense value to all
of us. Your erudition and intimate knowledge of parliamentary
procedures will be a source of inspiration and guidance. Your
quiet that you fto your
colleagues in the other House will help this House in functioning
smoothly. For our part, we assure you of our full co-operation.

Mr. Chairman, we have worked together so long that we have
got used to look upon you more as a brother. Now it will be a
little difficult to look upon you in an exalted position.

| cannot help recalling the invaluable service you rendered, to
this country as our Ambassador to the United States. Yes,
diplomats have a job cut out for them. But you helped India;
you helped the Government in more ways than as a diplomat,
particularly in the academic field. | do not recall any other
Ambassador having done so much as you did. | shall never
forget the great contribution in that sphere which you rendersd
as Ambassador. It is not easy for the same diplomat to be
successful, on behalf of India, both in China and the United
States. The job is so different; the atmosphere is so different,
and | am glad, and | am proud of you that as India’s first

123



124

Ambassador to China after a period of comparative tension, you
were able 1o bring down the tension and bring our relations to
almost normal level within a very short time. This is the kind of
persuasiveness which | found in you and | am quite happy to
see you here because the same persuasiveness will be needed
in a greater measure in this House. | wish you all the best.

The Leader of the House, Shrl S. B. Chavan : Mr.
Chairman, Sir, it is my privilege to tender very respectful and
cordial felicitations to you on your election as the Vice-President
of India and the Chairman of the Rajya Sabha. Sir, today is
your first day of occupying the distinguished Chair of this
august House after your assumption of office as the Vice-
President of India on August 21. May |, therefore, on behalf of
all of us, extend a very hearty weicome to you?

It is really a question of welcoming you to this House only in
a new capacity. You are no stranger to this House, having been
Minister of State, holding the portfolios of External Affairs,
Science and Technology, Atomic Energy, Space, Electronics,
and Ocean Development, for four years.

In your election to this exalted office, Members of Parliament
have fuffiled the dream of Mahatma Gandhi and acted in
consonance with the secular beliefs of Jawaharlal Nehru.
However, it is your accomplishment that makes you a
distinguished choice. You had proved to be an able diplomat,
an academician of repute and an efficient parliamentarian.

You have a variegated and highly successful record. | may
mention here that your term in the United States as Indian
Ambassador was highlighted by a new tumn to Indo-US
relations. As Vice-C of the |
Nehru University, you were instrumental in widening the scope
of the University. As Minister of Science and Technology, you
were inst tal in g the of Indira
Gandhi and Rajiv Gandhi, to transform the tradition-bound India
into a progressive, modern nation.

Your life has been a saga of struggle against adverse
social and You faced and overcame
them, undaunted and undeterred, to traverse from village 10
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vico-l_’rewomahip of India. Without doubt, your wide-rangi
experience as teacher, journalist, academician, dlobm:

it .Moml:o;dol Parli Minister and author will
in good stead. In electi , therefore, to
office, we are not only ngy:um “'Ng';

you
havom@thyouwiIlboaﬁmawv\pboqudw
co-operation among political parties and of India's vibrant
democracy. With these words, Sir, | once again extend to you,
on behalf of the entire House, our warmest felicitations.

e

e Deputy Dr. ) Najma :
Honourable Chairman, Sir, it gives me great pleasure, today, to
wolclocmyou.alongwithmmbonoimenaiyasmu‘nm
Chalm_mn of this august House. This House of Elders has had
the pnvlloga. of being chaired by eight outstanding luminaries,
f'"d you, Sir, represent yet another jewel in this chain of
illustrious personalities.

During my tenure as the Deputy Chairperson of the Raj
Sabfw. | had the proud privilege of working under '3:
Ci and benign gui of Shri R.
nf\d Dr. Shanker Dayal Sharma, who went on to adom the
highest office of this country. Similarly, Sir, | shall now look
forward towards your kind guidance, co-operation and
confidence. It will be my constant endeavour to fulfil, to the best
of my abilities, the tasks and responsibility you bestow ‘upon
me.

Needless to say, Sir, that your very presence will bri ‘rw-
and discipline to the functioning o'rym. House. e

In conducting the proceedings of the House, you have a vast
r.ppuuory of experience to draw from. Besides being an
eminent writer, | ist, teacher of i inistrati
and international affairs, you, Sir, have had national and

asa diplomat and a capable

administrator.

We are honoured to have in you a man of wide and varied
experionce. You have been the Vice-Chancellor of the
prestig Nehru L y. Your Interests in
national and international affairs will surely enrich the Members
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during discussions. Your understanding of the masses and the
political temperature of this country has eamed you the
distinction of having been elected to the Lok Sabha for three
consecutive terms and your administrative capabilities were fully
under your i ijp of Planning, External

Affairs, Science and Technology, Atomic Energy, Electronics
and Ocean Development.

You had taken up and i
in the past. Now that you are on other side of the House, you
will surely contribute towards healthy and fruitful discussions on
national and international issues. Though the Members of this
House are forthright in putting forward their views, their
commitment and zeal sometimes results in heated discussions
and hurt . Your pi would i
houl to be more di| ic and |
hope, in putting forth their points before the House. You
embody the qualities of gentieness and firmness, both proving
to be your strength in running this House with ease and
efficiency.

| welcome you again and assure you of my fullest
cooperation in conducting the proceedings of this august House
and if | remember the words of our great poet, Dr. Sir Mohd.
Igbal, perhaps he said them for a person like you:

T AeEn wwe Y, deew ERR-SEE |

fg i # 3§ o @y
Translated into English, it means unflinching confidence and
continuous striving, love and affection to the whole world, these
are the swords for those people like you to win over the world
in the battle of life. These words must have been said for
people like you. | thank you very much and felicitations 1o you
again

faug ¥ I, st foem wen: ww www, Pl @ wafa @
sd-e B 8 wa am oee W ol R sk W A W
Fil-g-wERa A e, A w e A @ dow o qerw o, R A
ah @ WA Mz M A W ow Ba sk WA W
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T W W A W W AT TR A W GE R @
1 A T WA I T S S, S | |

Wl A @ W@ 2 R ww T R e & 3w e
38 & W w g daR SR e o ) 9ER @ 3 od ) v X
3R veeh {2 Wi vl S R e A weed R e W e 3
TR T, WG R @ R -, Geed & SR gE @ Y A W W
wd g AR s o el & W@ el | e TR W e @
T WS TS @) REER RN/ R T Y A W
T T T R v W W) e R s v W we v
=R A TR F T Y A, wwd T QT W AR
qu-sEE ¥ @ A

A ok ¥ 0w e A wew W o Y = oww @
Fwie § T TR R-aed T § R TgE W T 3 A R
o R wfw A g e § B W Rl ik Rl % W e e W
o FE e q ek e b A, W R
WA w9, § IR e § B Te el 9 ol ol W W, RR
ol W AN w @ R W s R

g 3w g B sew ¥ ok ae vy Rern g
7 o A W ¥ R @w, @ E, R AOE S WY A SER
W S AT T |

Shri S. Jalpal Reddy: Mr. Chairman, Sir, it is with immense
joy and pride that | join the Prime Minister and other Members
in offering warm_felicitations to you on your election as the
Vice-President and also | am welcoming you as Chairman of
this House on behalf of myself and on behall of my party, the
Janata Dal. Your
from all the political parties across the board, which is proof
positive, if prool was ever needed, of your multisplendoured
merit.

Everybody in this House knows about your brilliant academic
record and about the fact that you have been a distinguished
author, an eminent educationist, a great diplomat, a successful
Minister and a good parliamentarian. We also know that in your
20's you were imaginative enough to have gained a personal
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audience with the Father of our Nation, Mahatma Gandhi, and
you were gifted enough, in your 20’s itsell, to have been a
favourite student of that celebrated Professor, Harold Laski and
to have been handpicked by none other than Jawaharlal Nehru
for induction into the Foreign Service.

In 1990, | had the rare opportunity of spending a few days
with you in Moscow in undivided solitude. | had occasion to
have a glimpse into your multifaceted personality.

You are scholar extraordinary. What is more, you are a
scholar with a difference. Your scholarship, though massive, is
not of the mildewed or pedantic kind. It is modern,
multidisciplinary, practical and- professional. It is said in the
Bible, “Blessed are the meek for they shall inherit the earth.”
Everybody is struck by your gentleness, but | have seen, Sir,
behind your gentle exterior you possess a beautiful blend of
firmness of purpose and clarity of direction. We are, therefore,
very proud and fortunate to have in you a person who
combines in himself versatile talent, profound commitment and
cheerful temperament. It was Lord Tennyson, | think, who
said—and | quote—*“Wearing all that weight of learning lightly
like a flower.”

It is known from your chequered career that you have risen
from the lowest rung of society to this very exalted office. | am
pleasantly surprised to note that the wear and tear of your long
social march has not left any trace of fatigue on your face. If
anything, this odyssey while deepening your understanding
psyche has only broadened your smiles. In your conduct of the
proceedings of this august House, you will need to use your
smiles and frowns too. As a member sitting on this side, | can
only request you to reserve your smiles for this side of the
House and frowns may be directed towards the places where
they are well-deserved

With these words, Sir, | pledge to extend my unstinted co-
operation on behalf of myself and on behall of my party, |
welcome you once again, Sir, Thank you.

Shri Dipen Ghosh: Mr. Chairman, Sir, | have a proud
privilege to felicitate you as the Chairman of this august House.
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Literally you have a many splendoured life, from a journalist
you rose to be the Vice-President of our country and thereby
the Chairman of this House. Our Prime Minister was right
when he mentioned particularly your role which you had
played as a diplomat in bringing a thaw in the hitherto
embittered relations between the two great neighbouring
countries in Asia. | hope that a person like you, the
persuasiveness in you, would bring a thaw in the embittered
relations between the two sides of the House, would certainly
help in bringing together the two embattling sides in this
House, on the right and the left, particularly at a point of time
when the nation is facing very serious problems, sometimes
confrontationist issues. Obviously, this House cannot remain
oblivious to what is happening and what will be happening
outside of this House. As the representatives of the people we
may reflect the feelings of the people inside the House, either
from this side or that side. | hope that you as the Chairman of
this House will be in a position to bring a rapprochement
between the two sides and take the nation to a better future
and a greater advancement.

Sir, already the Prime Minister, the Leader of the House, the
Deputy Chairman, the Leader of the Opposition and the
Leader of the Janata Dal have stated a lot about your
personal qualities and already we have got a taste of it on the
eve of this ‘session how your persuasiveness could avoid a
confrontation and | hope that this spirit will last as long as you
are sitting on that Chair and we are here.

With these few words, on behalf of my party, the Communist
Party of India (Marxist), on behalf of my colleagues and on my
own behalf, | once again felicitate you and weicome you g0
this House as the Chairman of this august body.

Thank you.

Shri Yashwant Sinha: Sir, | join my colleagues, on my own
behalf and on behalf of my party, to felicitate you on this very
happy occasion.

When | rise to relate myself to you, Sir, | feel a special
kinship. A certain part of your background is similar to my



background. | have, therefore, a special reason for rejoicing in
your elevation,

Sir, much has been said about your many-splendoured
personality, the many facets of your personality so far. | feel
that any one of these facets would be a matter of pride for the
life-time of an ordinary human being. If he had held any of the
positions that you have in the past, that would be considered
the epitome of achievement for an, ordinary or even a
distinguished person. But you have gone from one_mile-post of
success to another and | have no doubt, in voicing the
sentiments—| am sure—of many here in this House, that you
have stil miles to go before you rest. It has been said that
some people derive their dignity from the Chair they occupy
and some people lend dignity to the Chair they occupy. You
have always lent dignity to the various chairs that you have
occupied in the past and | have no hesitation in saying that this
particular exalted Chair that you are occupying will also get
some dignity from you. You have, in your life, translated into
practice the ancient saying of ‘simple living and high thinking®
and it is an example for all of us and for the rest of the country.

| am sure that during your tenure here we will have a very
good time together. | can only tell you, | would like to warn you,
well, you might have managed the Chinese and the Americans,
but it might be, at times, difficult for you to manage us in this
House. But, as my colleague, Mr. Dipen Ghosh, would say, you
have already won our hearts in the very brief meetings that we
have had with you yesterday morning and this moring. We do
realise that whatever excitement that might be there in our
hearts is immediately cooled when we interact with you. | am
sure this is the way it is going to be. We may be naughty, we
may be difficult at times, but | am sure, in your wisdom, you will
be able to direct the House and conduct its proceedings in the
manner in which you have done it so far.

With these words, | join my colleagues, as | said, in offering
our congratulations and felicitations to you and wishing you all
the good luck for the future,

Thank you

Shrl Murasoll Maran: Honourable Vice-President and
Chairman, Sir, | feel highly elated to join hands with my friends,
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on behalf of my party, the DMK, and on my own behalf, in
offering encomiums to you.

To use the phrase of Rabindranath Tagore: “From the
humble among the poorest, the lowliest and the lost section of
society” you are the first one to reach this high office and you
can rightly be called the common man's Vice-President. Your
choice is an eloquent testimony to the fact that the Indian
society is passing through a critical stage of social change and
the Impact is most striking among the lowest strata of society
because these strata had remained relatively immobile in the
past and their progress cannot be stopped in future. Therefore,
your victory is a victory of our ideas and an assertion of the
sense of social justice. That is why you have got a remarkable
outpouring of national affection and national respect.

Your life is a saga of struggle and conflict, trials and
tribulations and finally of success and achievement. You are
like one of Bernard Shaw's characters who never blames
circumstances for what they are and who never believes in
circumstances to favour him but assiduously and dogmatically
makes creates When there were
hardly any concessions, when it was difficult to pay even two
rupees per month as school fee, you found your way to become
an honoured journalist, diplomat, academician, administrator
and a great politician. That is why, when the Dewan of
Travancore, Sir C.P. Ramaswamy Aiyar, just offered a clerical
job to you in spite of your excellent academic credentials, you
refused it probably to become the Vice-President of Indid

Like Dr. Ambedkar, for you, darkness, as the poet has said,
is light enough to pursue your goal. It is my fond hope that your
life will enthuse our younger generation because you made it by
working hard and by trusting the logic of events which always
favour the bold, the active and the prepared. As Jaipalji has
stated you have been brought up under the tutelage of the
legendary Professor Harold Laski. It is yet another feather in
your cap. More than anything else, Pandit Jawaharlal Nehru
had many gifts to the nation and you are one among them. We
proud of you. As a successful diplomat we know your
amiable , lact, p skills and g of
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- men and matters and you would be practising Dale Carnegie all
the time and therefore, we have no doubt that you would be
holding the scales even or appear to hold the scales even.
More than anything else, you were the Vice-Chancellor of the
Jawaharlal Nehru University { instituti d had
an insight into all the operational forces of Indian politics. | have
got an interesting news to remind you that at the time when you
were the Vice-Chancellor, the student union leader, who
gheraoed you, is here as an honourable Member. He is none
other than Shri Digvijay Singh, who was a Minister of State in
Chandra Shekharji's Government. | don't think he will repeat
the performance. He told me that even at that time, you tackled
the situation in a very diplomatic way. It seems the students
made an offer to you to take meals and you refused to take
meals until the students also took meals. You defused the
situation in such a way with a Gandhian approach and we have
no doubt that you would be a great success in this House with
such a powerful weapon in your hands.

Sir, on behalf of my party, | offer fullest co-operation to you.

Thank you

Shri G. Swaminathan: Mr. Chairman, Sir, | am very glad that
| have got this unique privilege and opportunity to offer my
felicitations to you as the Chairman of this House. In the recent
elections in USA, one of the candidates, Mr. Clinton, who has
been recently elected as President of that country, was born in
a place called 'Hope'. Some of my friends who came back from
USA and who had watched the elections told me: “To a large
extent, the slogan was that Clinton was born in ‘Hope' and he
is contesting the election to give hope to America.” That was
the slogan that was given in that country. When | was going
through your bio-data, | found that you were born in Travancore
State in a place called Uzhavoor. Uzhavoor in Tamil means
agriculture. Most probably that is the meaning in Malayalam
also. In India, as everybody knows, 75 per cent of the people
are living in villages and agriculture is the most important thing
in this country. Sir, as one born in a place called Uzhavoor
which represents the agriculture of this country, | am sure that
you will represent the poor people of this country and you will
help this august House 1o voice their aspirations.
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| also find that you were born in a family of Vaidyas who
had been practising traditional medicines. It has also been
sa_u'o _mal your father was practising traditional medicines in
rps village. In spite of the fact that you have travelled many
times _abroad and you have been our diplomat in many
cour)mes. you belong to a family which has been practising
traditional medicines and you will definitely maintain the
traditions, the culture and the ethos of this country, in spite of
your long innings in the other places. It has been said that
you have been our diplomat in many countries starting from
Rangoon and you had been in China, in USA and many
other countries. | also understand from Jaipalji that you were
in Moscow too as one of the diplomats. Many people when
they go abroad assimilate only wrong things of the other
countries and come back to our country. Only a few people
go and select the best out of the other countries. You are
the one who had selected the best in other countries the
best culture, the best in every country and you have come
back. You had proved it from your first appointment in
Rangoon, you picked up the best lady in Rangoon and
married her and made her your best hall. He told me how
you assimilated the best things of other countries. We will be
able to gain from your experience. It has also been said that
you have been a poet, a journalist and an educationist. My
friend has also said that all parties have unanimously elected
you to this House. Only one more thing | will add regarding
your persuasiveness before | end my speech. Yesterday
when we had been there, you said, “It so happens that "
sometimes | have to start Rajya Sabha with obituaries.” Then
you also mentioned that it may not be an ill-omen because
when you went as an Ambassador to China and when you *
landed in Peking, most probably, the Head of the State died
and you were informed about it. They also said that you
would be able to present your credentials only after a long
time because the Head of the State died. Immediately you
sent a message to the Foreign Office, “I am sorry the Head
of the State has died and | may be able to present my
credentials only after a long time. But | am happy that the
funeral is not mine.” With that we all laughed and we were
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all happy, the heat of the discussion yesterday with that kind of
anecdote you mentioned went deep into our heart.

| take this opportunity to felicitate you on behalf of the
AIADMK party to which | belong and of which party | am a
leader, | wish you all the best as the Chairman of this House
and during your Chairmanship, we also wish ourselves all the
best so that we will be able to conduct the proceedings
harmoniously.

Thank you very much.

Shri N. E. Balaram: Mr. Chairman, Sir, it is with great joy
that | am joining my colleagues to felicitate you on this
occasion. Our personal friendship for the last four decades
does not permit me now to speak much. You as a true
Gandhian and | as a true Marxist, were working together on
several occasions and | know those experiences. So | do not
say anything at this juncture about that.

As a scholar, educationist and great social reformer of
uncommon brilliance, your services will be remembered by all
sections of the people, in all walks of life, that you have served.
| think that your rich experience in different walks of life will
definitely enrich the contribution of the House to the betterment
of the society. | do not want to say anything more than that. |
extend *he full co-operation of my party to you. Thank you, Sir.

Shrl Mentay Padmanabham: Mr. Chairman, Sir, | offer my
sincere felicitations to you on your unanimous choice as the
Vice-President of India and also as the Chairman of this august
House on behalf of my party, Telugu Desam, and on my own
behall. You have rich and varied experience as an
academician, as a diplomat and as a politician. You have done
your greatest service o this country as a diplomat and your
stint as the Vice-Chancellor of the Jawaharlal Nehru University
is still remembered by a number of students as well as the staff
of the University as a period when the institution had achieved
tremendous reputation. My friends on this side have said many
things and expressed their feelings about your achievements
and | don't want to repeat any of them. At the end, | extend our
full co-operation to you as Chairman of this House on behalf of
my party and-on behalf of my colleagues. Once again, | offer
my congratulations to you
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Shri P. Upendra: Sir, on behalf of the non-aligned,
and of this House | extend
a warm welcome to you as Chairman of this House. Your
election as the Vice-President of this country is a great tribute
1o the vibrant democracy that we are having in this country
which enables even a man of the humblest beginning to reach
such a position of high eminence. It is also a recognition of your
qualities as a leader and also as an erudite scholar. Your near-
unanimous election is an indication of the supreme confidence
various political parties have in your capacity to handle this
difficult job. | am sure, with your scholarship, your temperament,
your knowledge and your experience you will be able to make
this job a successful one. Though the Rajya Sabha is
considered as a House of Elders, it is much younger in
behaviour and response. It is turbulent at times though some of
the trouble-makers, like me, have been neutralised since then.
When your name was announced as the Vice-President, some
people and the media said that you were too soft for this job.
But | know that behind the facade of softness there is firmness,
a firmness coupled with tact. Moreover, for a man who handled
the affairs of the Jawaharlal Nehru University, it should not be
difficult to handle the Rajya Sabha.

We are fortunate in having you as the Chairman of this
House. A glorious future awaits you and | am sure, by the turn
of this century Mahatma Gandhi's dream will be tulfiled and
you will occupy the highest office in this land. )

Thank you.

Shrl G. G. Swell: Mr. Chairman, others including the Prime
Minister, the Home Minister and the Deputy Chairman of the
House have narrated the highlights of your long, chequered and
distinguished career before you came to occupy your present
office as the Vice-President and the Chairman of this House
We have known each other for some time. My vivid recollection
Is the many encounters that | had with you in the Parliament
Library where you were often seen browsing at journals,
magazines, and papers and where we had occasion to sit down
together and exchange information and views on various
important events, national and international. Those encounters
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will now be only ‘memories. They are behind us. You as
Chairman, | as a Member of this House will still have occasions
to meet and exchange views on various events and
developments. | am happy that circumstances have led you to
occupy the present Chair where you have to run the affairs of
this House and | am more than sure that with your
ir , your your rationality, your pleasant
personality, your pleasant exterior, you should be able to
control this House, which sometimes can be boisterous and
troublesome. The qualities that you have, are just the qualities
that this House needs. The qualities that you have, are just the
qualities that this country needs today. We are living in difficult
times. We are living in times when confrontation seems to be
the order of the day. We are living in times when tempers are
high. This House is in a way a reflection of the nation and the
way this House behaves will, to a great extent, influence the
shape and the development in the nation. Much will depend on
your performance T8 Y. i these
are just the things that are necessary and very much depends
on the man sitting in that Chair. To allow these qualities to
come 1o the surface, where do we see these things? | have had
the experience of sitting in the Chair of the other House where |
had tried them and | found that it worked. Sir, whenever the
House is in trouble, when the Members know that your are fair,
you like to do the best for them, and more than that, you follow
every word that they say, that you appreciate their information,
their articulation, the Members will respond to that kind of
approach, the House will become more receptive, more rational
in its discussions. You, Sir, have a responsibility. | wish you
godspeed. We welcome you and we wish you every Success.

Thank you

Shri H. Hanumanthappa: Mr. Chairman, Sir, while joining
my other senior colleagues, | am unable to control myself on
this occasion being the mover of the resolution to place the
demand of redeeming the wishes of the Father of the Nation,
Mahatma Gandhi, before the nation. Having thrown the ball into
the ring, for some time, | was a worried man. That was the
situation, an occasion when the air was thick between merit and
Mandal. | was confronted everyday by my friends and even the
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Press friends asked me whom | was having in view. | had only
one belief. Even Mahatmaiji did not have anybody in view when
he placed the demand before the nation. Let the
Daridranarayana occupy the highest post in this country.
Sir, during those two months when we were confronted with
these questions, | spent many sleepless nights, having moved
the resolution. The capacity of the intelligentsia of this country
was able to find out a man who could be an administrator, an
ambassador, a vice-chancellor, a Minister and a parliamentarian
and who could also be Vice-President of India and President of
India when the occasion comes. Today | welcome you, |
felicitate you and | also thank all those people who are
responsible, all the parties, all the leaders including my party
leader and the Prime Minister for redeeming the wishes of the
Father of the Nation, Mahatma Gandhi. | thank one and all who
are responsible, who have lent their hand including all my
fnends who worked with me throughout and all the party
leaders and every citizen and every country man. | thank them
for giving an opp y to the D not only in
name but who actually had no money to pay the fees, who
could not have higher education who had no facility and who
later on with the help of scholarship, with the help of a
Mabharaja, could come up. All this has been narrated. This is
the real Indian, this is the real Indian villager occupying the
highest place, which was the wish of Mahatma Gandhi. | once
again welcome you and felicitate you on this occasion.

Shri Vishvjit P. Singh: Sir, in unison with all my colleagyes
who have spoken before me, | welcome you to this august
House. You have a very special responsibility. For the first time
in my life | find myself in total agreement with my friends in the
Opposition who have praised you. My friend, Mr. Jaipal Reddy,
spoke the truth when he quoted from the Bible, “Blessed are
the meek for they shall inherit the earth.”

You are meek, Sir, in the sense of humility rather than any
weakness. You are meek, Sir, in the sense of gentleness again,
rather than any Everybody must be why |
am speaking today. | have a certain right to speak because |
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have been your neighbour for many years. Living in the house
next to yours, | have seen you at close quarters. | am.
exercising my right as a neighbour. | wish to warn you, don't
believe in everything that you have heard today. There are
many testing times ahead of you but don't worry. These very
people who have praised you today, tomorrow they will trouble
you a lot. | am a seer of the future. With these words |
congratulate you once again and welcome you amidst us.
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Mr. Chairman: Honourable Prime Minister—though he is not
at the moment here—honourable Leader of the House,
honourable Deputy Chairman, honourable Leader of the
Opposition, leaders of all the political parties, honourable
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Members... | am deeply moved by the kind, warm and
generous words with which you have welcomed me to this
House of Elders, as it has been called. Actually, this is the first
time | have been praised in this manner straight in my face
Perhaps, this is an earnest of speaking other things also
straight in the face. I the speeches were not full of such
goodwill and relieved by such wit and humour, the characteristic
of this House, it would have been almost unbearable for me. As
| said, | have not been used to such praise ever in the past. |
stand here with great humility before you today. This is a Chair
which has been adorned by such eminent personalities as Dr.
S. Radhakrishnan, Dr. Zakir Husain, Shri V.V. Giri, Shri G.S.
Pathak, Shri B.D. Jatti, Shri M Hidayatullah, Shri R.
Venkataraman and Dr. Shanker Dayal Sharma. It is not easy
for me to rise up to the great traditions set by these great
Chairmen of this House. But | think that these traditions will be
an inspiration to me. At the same time, they make me feel very
humble and they fill me with a sense of heavy responsibility. My
only hope is that with your goodwill, with your co-operation and
with your generosity, it would be possible for me to fulfil the
heavy responsibilities that have been placed on me. | find here
many familiar faces because | have had the good fortune to
Interact with this House as a Minister of State sitting in the
Treasury Benches. | had tremendously enjoyed and profited a
great deal from that experience. And to see the old, familiar
friendly faces and many new friendly faces makes me feel a
little at home at least on this day of felicitations. And | think that
is a good beginning 5

The manner in which | was elected and the manner in which
all of you have expressed your goodwill towards me makes me
a little bold to face this House. A mention has been made t the
element of social justice in this election. | also feel that my
election was a very powerful expression of the sense of
fairness and justice that resides deep down in our society. In
spite of its differences, its inequalities, | think we have to strive
o give some scope o this inherent sense of fairmess and
justice that is in our society. If we do so, it will come to the
surface and | think many of our problems will begome
manageable

My i has been i by almost all
the honourable speakers. But | doubt very much if my previous




experience would be very relevant to this. One honourable
Member has already pointed out that it may not be just like
managing the Chinese or the Americans. That management
was within the framework of certain diplomatic rules and
etiquette. There are rules and regulations, etiquette and
traditions in this House also. Therefore, | think as long as we
play according to the rules, it would be possible for me to
manage this House. The other thing which has really struck me
in my election is that it is a manifestation of our democracy. We
do not often realise how precious this democratic heritage of
ours has been. | think it is because of this and because of the
freedom which allows the expression of differences and
discontents that we have been able to survive, cohere as a
nation when many other nations have not been able to do so. It
is through this, shall | say the magic of democracy which
brought about a certain unity among all parties, that | have had
the good fortune to be elected to this high post. My honourable
neighbour has mentioned that this is the first occasion that he
found it possible to agree with people on the other side. | do
sincerely hope that this will not be the last occasion. | think it is
absolutely necessary for us to carry on the traditions of
agreeing to certain basic things. A great Dutch philosopher had
once mentioned that democracy means to learn how to differ
decently. | think that is the secret of the success of the
parliamentary work also . All of us have differences and some
of these differences would be very, very intense, sometimes
based on deep ideological divisions. But the art of
parliamentary democracy is in the expression of these
differences. We have 1o learn the art of differing decently and
this has been manifested in this House and in our Parliament
on innumerable occasions. | believe that the other things are
only exceptional. Even the Mother of Parliaments has been
called a great talking shop.

This is also a great talking shop. One of the Professors who
taught me, Dr. Popper, the Logician, used to define the human
being as a talking animal, a discussing animal. That is the
distinguishing quality of the human being. If that is so, then, a
talking shop is very important and discussing and talking about
things is a substitute for brute and blind action. It is a kind of,
shall | say, Parliament is a kind of mighty bloodless substitute
for violent revolutionary action. And, as long as we learn how to
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talk about our ideas, that will lead to wise and civilized action
here as also outside in the nation as a whole. Therefore, | feel
that even tumultuous debates are not fruitless. They are
ultimately productive because they are a substitute for non-
peaceful action, non-peaceful interaction among the people.
This great quality of democracy, | think can be maintained if we
fix our attention on certain basic things.

Gandhiji used to say that when you are in doubt about any
decision, you imagine the face of the poorest man you have
seen and see if what you are going to say or do will benefit this
poorest man. | think if our debates here are centered on the
problem of the poorest man, if we bear in mind the face of the
common man in India, then, | think we will automatically get a
minimum basis. on which we can agree while the methods of
helping this poor man may be debated. We may have many
differences about it. But the fundamental aim of all our words,
all our actions, should be directed to the benefit of the common
man in India. That would be the only basis, the sure basis, on
which we can take common action and find a certain minimum
unity.

We are today, | think, passing through a great crisis. Our
values are being eroded from every side, by a kind of pervasive
process. There is a certain visible and invisible disintegration of
values taking place which we cannot face at one place at all
And, it we have to prevent this, the invisible eroding of the
value systems in this country, | think we have to put the
common man at the centre of things and direct olr attention to
him. Then, | feel, everything else will fall in place

You have given me this very heavy burden of presiding over
this august House, | know that it is not easy for me probably to
control this House. But | can assure you that as someone who
believes in the free play of rights and as
who believes that from the clash of words and ideas and
opinions truth will finally emerge, | would strain every nerve to
give full scope for discussion, full scope for expression, to every
Member of this House

But, of course, that has to be within the framework of the
rules of the game. And that has also to be controlled, if | may
say s0, by what Gandhiji used to say, “I obey only one dictator;
that is my watch.” And, | think, one has to look at the clock also
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and obey the clock, if not the rules, if we are to debate. | think,
Parliament obviously has to be a very lively place. It cannot be
a tame club. It has to be full of excitement, full of debate.

this high office. | want to thank you for the very generous
words, encouraging words you have said today. And | also want
to thank you for something which was behind it, the support you

gave me for my election to this high office which | had never
dreamt of, never.

Thank you all,




